COMMITTEES

2024-25
(A REVIEW)

HARYANA VIDHAN SABHA SECRETARIAT,
CHANDIGARH

2025



PREFACE

The brochure gives brief information about the work done by the following
Committees of Haryana Vidhan Sabha constituted for the year 2024-25.

1.

2
3.
4

© © N oo

11.
12.
13.

14.

15.

Chandigarh :

Committee on Public Accounts.
Committee on Public Undertakings.
Committee on Estimate.

Committee on Welfare of Scheduled Castes, Scheduled Tribes and
Backward Classes.

Committee on Government Assurances.

Committee on Subordinate Legislation.

Business Advisory Committee.

Rules Committee.

Committee on Privileges.

House Committee.

Committee on Petitions.

Committee on Local Bodies & Panchayati Raj Institutions.

Subject Committee on Public Health, Irrigation, Power & Public
Works (B&R).

Subject Committee on Education & Technical Education, Vocational
Education, Medical Education and Health Services.

Committee on Violation of Protocol Norms and Contemptuous
Behavior of Government Officers with Members of Haryana Vidhan
Sabha.

Rajiv Prashad,
Secretary.



TABLE OF CONTENTS

Sr. | Name of Committee Pages

No.

1. | Committee on Public Accounts. 1-7

2. | Committee on Public Undertakings. 8-16

3. | Committee on Estimates. 17-26

4. | Committee on Welfare of Scheduled Castes, Scheduled Tribes and 27-55
Backward Classes.

5. | Committee on Government Assurances. 56-63

6. | Committee on Subordinate Legislation. 54-78

7. |Business Advisory Committee. 79-82

8. |Rules Committee. 83

9. |Committee on Privileges. 84

10. | House Committee. 85-87

11. | Committee on Petitions. 88-92

12. | Committee on Local Bodies & Panchayati Raj Institutions. 93-104

13. | Subject Committee on Public Health, Irrigation, Power & Public| 105-110
Works (B&R).

14. | Subject Committee on Education & Technical Education,| 111-116
Vocational Education, Medical Education and Health Services.

15. | Committee on Violation of Protocol Norms and Contemptuous| 117-119

Behavior of Government Officers with Members of Haryana
Vidhan Sabha.




Review 2024-25
COMMITTEE ON PUBLIC ACCOUNTS

The Committee for the year 2024-25 was nominated on 29" March, 2024 by
the Hon’ble Speaker in pursuance of the motion moved and passed by the Haryana
Vidhan Sabha in its sitting held on 22" February, 2024 authorizing him to nominate
the Members of the Committee on Public Accounts for the year 2024-2025, which
was notified vide Haryana Vidhan Sabha Secretariat’s Notification No.
SHS/COMMITTEE/2024-2025/21, dated Chandigarh, the 29" March, 2024. With the
completion of term of 14™ Haryana Vidhan Sabha on 12" September, 2024 the
Committee stood dissolved.

On the constitution of 15" Assembly, a new Committee for the remaining
period of the year 2024-25 was nominated on 23" November, 2024 by the Hon’ble
Speaker in pursuance of motion moved and passed by the Haryana Vidhan Sabha in
its sitting held on 13" November, 2024 authorizing him to nominate the Members of
the Committee on Public Accounts for the sid period which was notified vide Haryana
Vidhan Sabha Secretariat’s Notification No. SHS/15"" HVS Committees/
2024-2025/66, dated Chandigarh, the 23 November, 2024.

The Committee held total number of 16+18=34 meetings during the period
under Review. The names of Members and number of meetings attended by each of
them are shown in the following table: -

Sr. Name of Members Number of meetings attended
No.
(From 01.04.2024 to 12.09.2024)

***1. | Shri Varun Chaudhary, MLA Chairperson | 02
2. | Shri Ram Kumar Kayshap, MLA | Member 11
3. | Shri Narender Gupta, MLA Member 00
4. | Shri Bhavya Bishnoi, MLA Member 03
****5. | Shri Amit Sihag, MLA Member 09
6. | Shri Surender Panwar, MLA Member 04
7. | Shri Jogi Ram Sihag,MLA Member 13
*8. | Shri Ramniwas, MLA Member 04
9. | Shri Randhir Singh Gollen, MLA | Member 09
**10. | Shri Mohan Lal Badoli, MLA Member 07

*  Shri Ramniwas, MLA, resigned from the membership of the Committee on
Public Accounts of Haryana Vidhan Sabha w.e.f. 06" June, 2024 vide this
Secretariat’s notification No. HVS/PAC/1/2024/26, dated 06" June, 2024.
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Shri Mohan Lal Badoli, MLA, nominated as member to serve on the
Committee on Public Accounts of Haryana Vidhan Sabha w.e.f. 07" June,
2024 vide this Secretariat’s notification No. HVS/PAC/1/2024/28, dated
07" June, 2024.

Shri Varun Chaudhary, MLA after having been elected as Member, Lok Sabha,
resigned from his seat in the Haryana Legislative Assembly vide Haryana
Vidhan Sabha Secretariat’s Notification No HVS-LA-77/2024/33, dated
18" June, 2024.

Shri Amit Sihag, MLA, nominated as Chairperson to serve on the Committee
on Public Accounts of Haryana Vidhan Sabha w.e.f. 03 July, 2024 vide this
Secretariat’s notification No. HVS/PAC/1/2024/35, dated 03 July, 2024,

(From 23.11.2024 to 31.03.2025)

Sr. |Name of Members Number of meetings attended
No.

1. |Shri Aftab Ahmed, MLA Chairperson 13
2. | Shri Chander Mohan, MLA Member 04
3. | Shri Om Prakash Yadav, MLA Member 07
4. |Shri Vinod Bhayana, MLA Member 15
5. | Dr. Krishan Kumar, MLA Member 08
6. |Shri Sunil Satpal Sangwan, MLA Member 11
7. | Shri Yoginder Singh Rana, MLA Member 11
8. |Smt. Pooja, MLA Member 17
9. | Shri Aditya Devilal, MLA Member 08
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Reports Examined

The Committee examined the Report of the Comptroller and Auditor General
of India on Performance Audit of Rural and Urban Water Supply Schemes (Report
No. 3 of the year 2023.

Meetings held and Business transacted

The details showing dates of meetings held, the number of Members present
and the business transacted in each meeting are given in the following table: -

Sr. |Date of Number of Business transacted
No. | Meetings Members
present
1. 109.04.2024 05 The Additional Secretary, Haryana Vidhan

Sabha welcomed the Members of the Committee
and explained the Scope and function of the
Committee and oral examination of the
Additional Chief Secretary to Government
Haryana; Finance Department Haryana with
regard to the implementation of the observations/
recommendations of the Committee on Public
Accounts as contained in its 88" report.

2. [16.04.2024 05 The Committee scrutinized the replies received
from the Food, Civil Supplies & Consumer
Affairs Department, Haryana with regard to the
implementation of the observations/
recommendations of the Committee on Public
Accounts as contained in its various reports.

3. [23.04.2024 05 Resumption of scrutiny of the replies received
from the Food, Civil Supplies & Consumer
Affairs Department in respect of the agenda left
over in its meeting held on 16™ April, 2024.

4. 130.04.2024 04 Resumption of scrutiny of the replies received
from the Food, Civil Supplies & Consumer
Affairs Department in respect of the agenda left
over in its meeting held on 23" April, 2024.

5. 107.05.2024 00 No business could be transacted for want of
quorum.
6. |28.05.2024 06 Resumption of scrutiny of the replies received

from the Food, Civil Supplies & Consumer
Affairs Department in respect of the agenda left
over in its meeting held on 30" April, 2024.




18.06.2024

02

No business could be transacted for want of
quorum.

25.06.2024

07

Resumption of scrutiny of the replies received
from the Food, Civil Supplies & Consumer
Affairs Department in respect of the agenda left
over in its meeting held on 28" May, 2024.

02.07.2024

04

The Committee scrutinized the replies received
from the Public Works (Building & Roads)
Department, Haryana with regard to the
implementation of the observations/
recommendations of the Committee on Public
Accounts as contained in its various reports.

10.

09.07.2024

04

Resumption of scrutiny of the replies received
from the Public Works (Building & Roads)
Department in respect of the agenda left over in
its meeting held on 02" July, 2024.

11.

16.07.2024

03

The Committee scrutinized the replies received
from the Animal Husbandry and Dairying
Department, Haryana with regard to the
implementation of  the observations/
recommendations of the Committee on Public
Accounts as contained in its various reports.

12.

23.07.2024

04

The Committee scrutinized the replies received
from the Home Department, Haryana with
regard to the implementation of the
observations/recommendations of the
Committee on Public Accounts as contained in
its various reports.

13.

30.07.2024

03

Resumption of scrutiny of the replies received
from the Public Works (Building & Roads)
Department in respect of the agenda left over in
its meeting held on 23 July, 2024.

14.

06.08.2024

04

Resumption of scrutiny of the replies received
from the Public Works (Building & Roads)
Department in respect of the agenda left over in
its meeting held on 30" July, 2024.

15.

13.08.2024

02

No business could be transacted for want of
quorum.




16.

20.08.2024

04

The Committee scrutinized the replies received
from the Public Health Engineering
Department, Haryana with regard to the
implementation of  the observations/
recommendations of the Committee on Public
Accounts as contained in its various reports.

17.

04.12.2024

07

Welcome Address/Discussion on the Scope and
function of the Committee. (New Committee)

18.

11.12.2024

07

The Committee scrutinized the replies received
from the Public Health Engineering
Department, in respect of Paragraphs of the
Report of the Comptroller and Auditor General
of India on Performance Audit of Rural and
Urban Water Supply Schemes (Report No. 3 of
the year 2023) & State Finance for the year ended
315 March 2022.

19.

17.12.2024

04

Resumption of scrutiny of the replies received
from the Public Health Engineering
Department in respect of the agenda left over in
its meeting held on 11" December, 2024.

20.

18.12.2024

06

The Committee orally examined the
Commissioner & Secretary to Government
Haryana  Public  Health Engineering
Department, Haryana in respect of Paragraphs
of the Report of the Comptroller and Auditor
General of India on Performance Audit of Rural
and Urban Water Supply Schemes (Report No. 3
of the year 2023) & State Finance for the year
ended 315 March 2022.

21,

24.12.2024

03

The Committee scrutinized the replies received
from the Urban Local Bodies Department, in
respect of Paragraphs of the Report of the
Comptroller and Auditor General of India on
Performance Audit of Rural and Urban Water
Supply Schemes (Report No. 3 of the year 2023).

22,

31.12.2024

06

The Committee scrutinized the replies received
from the Town and Country Planning (HSVP)
Department, in respect of Paragraphs of the
Report of the Comptroller and Auditor General
of India on Performance Audit of Rural and
Urban Water Supply Schemes (Report No. 3 of
the year 2023).




23.

07.01.2025

06

Resumption of oral examination Commissioner
& Secretary to Government Haryana, Public
Health Engineering Department in respect of
the agenda left over from the meeting of the
Committee held on 18" December, 2024.

24,

14.01.2025

04

Resumption of oral examination Commissioner
& Secretary to Government Haryana, Public
Health Engineering Department in respect of
the agenda left over from the meeting of the
Committee held on 07™ January, 2025.

25.

15.01.2025

05

Resumption of oral examination Commissioner
& Secretary to Government Haryana, Public
Health Engineering Department in respect of
the agenda left over from the meeting of the
Committee held on 14" January, 2025.

26.

21.01.2025

05

Resumption of oral examination Commissioner
& Secretary to Government Haryana, Public
Health Engineering Department in respect of
the agenda left over from the meeting of the
Committee held on 15" January, 2025.

27.

22.01.2025

06

The Committee scrutinized the replies received
from the Town and Country Planning (HSVP)
Department, in respect of Paragraphs of the
Report of the Comptroller and Auditor General
of India on Performance Audit of Rural and
Urban Water Supply Schemes (Report No. 3 of
the year 2023).

28.

28.01.2025

06

Resumption of oral examination Commissioner
& Secretary to Government Haryana, Public
Health Engineering Department in respect of
the agenda left over from the meeting of the
Committee held on 21% January, 2025.

29.

29.01.2025

06

The Committee orally examined the
Commissioner & Secretary to Government
Haryana Town and Country Planning (HSVP)
Department, Haryana in respect of Paragraphs
of the Report of the Comptroller and Auditor
General of India on Performance Audit of Rural
and Urban Water Supply Schemes (Report No. 3
of the year 2023).




30.

04.02.2025

05

The Committee scrutinized the replies received
from the Urban Local Bodies Department, in
respect of Paragraphs of the Report of the
Comptroller and Auditor General of India on
Performance Audit of Rural and Urban Water
Supply Schemes (Report No. 3 of the year 2023).

31.

05.02.2025

05

The  Committee orally examined the
Commissioner & Secretary to Government
Haryana Urban Local Bodies Department,
Haryana in respect of Paragraphs of the Report
of the Comptroller and Auditor General of India
on Performance Audit of Rural and Urban Water
Supply Schemes (Report No. 3 of the year 2023).

32.

13.02.2025

06

The Committee drafted 91% Report of the
Committee on Public Accounts.

33.

19.02.2025

03

The Committee drafted 91% Report of the
Committee on Public Accounts.

34.

25.02.2025

04

The Committee finalized 91 Report of the
Committee on Public Accounts.

REPORT PRESENTED

The Committee held its own meetings and conduct oral examinations
outside Chandigarh as detailed below: - No meeting of outside Chandigarh.

The Committee presented its 91 Report on the Reports of the Comptroller and
Auditor General of India on Performance Audit of Rural and Urban Supply Schemes
(Report No. 3 of the year 2023 to the house on dated 26™ March, 2025 respectively.

Proceedings

The record of proceedings of the meetings of the Committee has been kept in
the Haryana Vidhan Sabha Secretariat.
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REVIEW 2024-25
(COMMITTEE ON PUBLIC UNDERTAKINGS)

The Committee on Public Undertakings for the year 2024-2025 was
nominated by the Hon’ble Speaker in pursuance of the motion moved and passed by
the Haryana Vidhan Sabha in its sitting held on 22" February, 2024, authorizing him
to nominate the Chairperson and Members of the Committee on Public Undertakings
for the year 2024-2025 on 29" March, 2024 which was notified vide Haryana Vidhan
Sabha Secretariat Notification No. COPU/2024-2025/21, dated 29™ March, 2024.

The Committee fixed/held 25 meetings during the period under Review. The
names of Members and number of meetings attended by each of them are shown in
the following table:—

Sr. Name of the Members Number of
No. meetings attended
1. | Shri Anil Vij, M.L.A. Chairperson 22

2. | Shri Dura Ram, M.L.A. Member 07

3. | Shri Bharat Bhushan Batra, M.L.A Member 09

4. | Shri Pardeep Chaudhary, M.L.A. Member 12

5. | Dr. Krishan Lal Middha, M.L.A Member 16

6. | Shri Sudhir Kumar Singla, M.L.A. Member 07

7. | Shri Sita Ram Yadav, M.L.A Member 18

8. | Shri Chiranjeev Rao, M.L.A. Member 07

9. | Shri Kuldeep Vats, M.L.A. Member 07
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Meetings held and Business transacted.

The details showing dates of meetings held, the number of Members present
and the business transacted at each meeting are given in the following table:-

Sr. | Date of Members Business Transacted
No. | Meeting Present
1. 08.04.2024 | 7 Additional Secretary, Haryana Vidhan Sabha
Chandigarh Welcomed the Chair Chairperson, Members of
the Committee Additional Chief Secretary
Government of Haryana, Finance Department
and Principal Accountant General (A&E)
discussed the Scope and Functions of the
Committee.
2. 15.04.2024 | 4 Oral examination of the Additional Chief
Chandigarh Secretary to Fsovernment Haryana, Energy
Department with regard to Report No. 6 of
HPGCL for the year 2022. Paras No. 2.6 to 2.8.
3. 22.04.2024 | 2 The Members and Officer present waited till
Chandigarh 12:45 PM but there was no quorum. Hence,
no business could be transacted.
4. 27.04.2024 | 5 The Committee scrutinized the replies received

from the Managing Director, Haryana Tourism
Corporation Limited Para No. 05 of 59"
Delhi Report, Para No. 03 of 62" Report and Para
No. 4 of 62" Report.

5. 29.04.2024 | 3 The Committee scrutinized the replies received
from the Energy Department with regard to

Chandigarh
Report No.6 of HPGCL for the year 2022.
Paras No. 2.6 to 2.8.
6. 07.05.2024 | 3 The Committee Scrutinized the replies
. received from Additional Chief Secretary to
Chandigarh

Government, Haryana, Home Department
Audit Report 2 of Haryana Police Housing
Corporation Para No. 5 of 60" Report and Para
No. 18 of 68" Report.
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7. 14.05.2024 The Members and Officer present waited till
Chandigarh 01:45 PM but there was no quorum. Hence,
no business could be transacted.
8. 21.05.2024 The Members and Officer present waited till
Chandigarh 01:45 PM but there was no quorum. Hence,
no business could be transacted.
9 28.05.2024 The Committee scrutinized the replies received
Chandigarh from the Managing Director, Haryana Land
Reclamation Development  Corporation
Limited Para No. 39 of 53" Report.
10. | 31.05.2024 The Members and Officer present waited till
. 02:00 P.M. but there was no quorum. Hence,
Mussoorie .
no business could be transacted.
11. | 08.06.2024 1. The Committee scrutinized the replies
Delhi received from the Managing Director,
Haryana State Roads and Bridges
Development Corporation Limited Para
No. 08 of 57" Report.
2. The Committee decided to undertake a
Study Tour to the Union Territory of
Jammu & Kashmir or Laddakh from
24.06.2024 onwards.
12. | 11.06.2024 The Committee scrutinized the replies received
Chandigarh from the Energy Department with regard to
Report No.6 of HPGCL for the year 2022.
Paras No. 2.6 to 2.8.
13. | 18.06.2024 1. Oral examination of the Additional Chief
Secretary to Government, Haryana State
Roads and Bridges Development
Chandigarh Corporation Limited Para No. 08 of

57" Report.

2. Oral examination of the Additional Chief
Secretary to Government Haryana, Energy
Department with regard to Report No. 6 of
HPGCL for the year 2022. Paras No. 2.6 to
2.8.
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14. | 21.06.2024 The Committee scrutinized the replies received
Delhi from the Managing Director, Haryana State
Roads and Bridges Development Corporation

Limited Para No. 14 of 64" Report.

15. | 25.06.2024 1. The Committee scrutinized the replies
Chandigarh received from the Managing Director,

Haryana State Roads and Bridges
Development Corporation Limited Para
No. 10 of 61% Report.

2. Chairmen confirmed the proceedings for
dated 08.04.2024, 15.04.2024, 22.04.2024,
27.04.2024 and 29.04.2024.

16. | 02.07.2024 Oral examination of the Additional Chief
Chandigarh Secretary to Government, Haryana State Roads

and Bridges Development Corporation Limited

Para No. 08 of 61 Report.

17. | 09.07.2024 The Committee scrutinized the replies received
Chandigarh from the Managing Director, Haryana State

Roads and Bridges Development Corporation

Limited Para No. 12 of 61% Report.

18. | 14.07.2024 1. The Committee scrutinized the replies
Rajhans, received from the Managing Director,
Surajkund, Haryana Tourism Corporation Limited
Faridabad Para No. 05 of 59™ Report and Paras No. 3

and 4 of 62" Report.

2. Cancellation of Study Tour Programme of
the Committee on Public Undertaking to
the State of Himachal Pradesh from
16.07.2024 to0 21.07.2024.

19. | 17.07.2024 1. The Committee Scrutinized the replies
Chandigarh received from Additional Chief Secretary

to  Government, Haryana, Home
Department Audit Report 2 of Haryana
Police Housing Corporation Para No. 12
(5.17) of 70" Report.

2. Chairmen confirmed the proceedings for
dated 07.05.2024, 14.05.2024, 21.05.2024,
28.05.2024, 31.05.2024, 08.06.2024 and
11.06.2024.
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20.

23.07.2024
Chandigarh

Oral examination of the Principal Secretary to
Government, Haryana, Tourism Department
Para No. 05 of 59™ Report, Para No. 03 of 62™
Report and Para No. 4 of 62" Report.

21.

30.07.2024
Chandigarh

Oral examination of the Additional Chief
Secretary  to Government, Haryana,
Agriculture & Farmers Welfare Department,
Haryana Para No. 08 to 14 of 68" Report.

22.

06.08.2024
Chandigarh

1. The Committee Scrutinized the replies
received from Haryana Medical Services
Corporation Limited relating to Para No.
22 of the Committee on Public
Undertakings of Haryana Vidhan Sabha.

2. Chairmen confirmed the proceedings for
dated 18.06.2024, 21.06.2024, 25.06.2024,
02.07.2024, 09.07.2024, 14.07.2024 and
17.07.2024.

23.

11.08.2024
Delhi

The Members and Officer present waited till
12:45 P.M. but there was no quorum. Hence,
no business could be transacted.

24,

13.08.2024
Chandigarh

PAPER PLACED BEFORE THE
COMMITTEE

1. Letter No0.11/ROB/2009/846-47HSRDC,
dated 07.08.2024 received from Deputy
General Manager-1, office of Managing
Director, HSRDC, Panchkula sending
therewith the information regarding
Committee constituted on the construction
of two lane ROB at Samalkha Chulkana
road, was placed before the Committee.
The Committee noted its contents.

25.

20.08.2024

Chandigarh

1. The Committee scrutinized the replies
received from the Managing Director,
Haryana State Roads and Bridges
Development Corporation Limited Para
No. 12 of 61° Report.

2. Chairmen confirmed the proceedings for
dated 23.07.2024, 30.07.2024, 06.08.2024,
11.08.2024, and 13.08.2024,
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REVIEW 2024-25
(COMMITTEE ON PUBLIC UNDERTAKINGS)

The Committee on Public Undertakings constitute for the remaining period

of the year 2024-2025 was nominated by the Hon’ble Speaker on 23" November,
2024 which was notified vide Haryana Vidhan Sabha Secretariat Notification No.
SHS/15™ HVS Committee/ 2024-2025/66.

The Committee fixed/held 17 meetings during the period under Review. The

names of Members and number of meetings attended by each of them are shown in
the following table:

Sr. No. | Name of the Members Number of meetings
attended
1. Shri Ram Kumar Gautam, M.L.A. | Chairperson |14
2. Shri Nirmal Singh, M.L.A. Member 08
3. Shri Paramvir Singh, M.L.A. Member 02
4. Shri Kuldeep Vats, M.L.A. Member 05
5. Shri Anil Yadav, M.L.A Member 12
6. Shri Pawan Kharkhauda, M.L.A. | Member 14
7. Shri Satpal Jamba, M.L.A Member 09
8. Smt. Shakti Rani Sharma, M.L.A. | Member 10
9. Shri Vikas Saharan, M.L.A. Member 07
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Meetings held and Business transacted.

The details showing dates of meetings held, the number of Members present
and the business transacted at each meeting are given in the following table:-

1. [04.12.2024 |7 Additional Secretary, Haryana Vidhan Sabha Welcomed
Chandigarh the Chair Chairperson, Members of the Committee
Additional Chief Secretary Government of Haryana,
Finance Department and Principal Accountant General
(A&E) discussed the Scope and Functions of the
Committee.

2. 111.12.2024 |7 Oral examination of the Additional Chief Secretary to
Chandigarh Government Haryana, Energy Department with regard to
HPGCL Para No. 2.6.3 to 2.6.6 of the Reporter of the
Comptroller and Auditor General of India for the year 2022.

3. [18.12.2024 |5 1. The Committee scrutinized the replies received from the
Chandigarh Energy Department with regard to Report No.6 of HPGCL
for the year 2022. Paras No. 2.6.6, 3.1, 3.2 and 3.3 for the
year 2022.

2. The Committee decided to undertake a Study Tour to the
State of Odisha from 08.01.2025 to 13.01.2025.

4. 126.12.2024 |4 The Committee scrutinized the replies received from
Chandigarh Agriculture and Farmers Welfare Department with regard
to Para Nos. (12) 2.2 8.2, (13) 2.2.8.3 and (14) 2.2.8.4 of
the 63" Report of the Committee on Public Undertakings
relating to the Haryana State Warehousing Corporation.

5. 101.01.2025 |5 The Committee scrutinized the replies received from the
Chandigarh Agriculture and Farmers Welfare Department, Haryana
with regard to Para Nos. (12) 2.2 8.2, (13) 2.2.8.3 and (14)
2.2.8.4 of the 63 Report of the Committee on Public
Undertakings relating to the Haryana State Warehousing
Corporation.

6. [04.01.2025 |5 The Committee scrutinized the replies received from the
Gurugram Managing Director, Haryana Tourism Corporation Limited
Para No. 05 of 59" Report and Para No. 03 & 4 of 62™
Report.
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7. 110.01.2025 |5 1. The Committee scrutinized the replies received from
Chandigarh the Energy Department with regard to Paras No. 3.4
and 3.5 Report No.6 of HPGCL for the year 2022.
2. Letter No. Nill dated 08.01.2025 received from the
Trust Foods, 50, Second Floor, Kirti Nagar Industrial
Area, New Delhi regarding Complaint Against
Corruption of Haryana Agro Industries Corporation
Limited Favoring certain Vendors in Tender No.
2025-01-001, was placed before the Committee.

8. [15.01.2025 |6 Oral examination of the Additional Chief Secretary to

Chandigarh Government Haryana, received from Agriculture and
Farmers Welfare Department with regard to Para Nos. (12)
2.2 8.2,(13) 2.2.8.3 and (14) 2.2.8.4 of the 63" Report of
the Committee on Public Undertakings relating to the
Haryana State Warehousing Corporation.

9. 120.01.2025 |3 At the outset, the Senior Officer of Goa Legislative
Goa Assembly warmly welcomed the Committee on Public
Legislative Undertaking and visit the Library of Goa Legislative
Assembly, assembly and Discussion with the Officers of Goa
Panjim, Legislative Assembly.

10.]21.01.2025 |3 The Committee reviewed its study tour programme
Mangeshi undertaken by the Committee w.e.f. 19.01.2025 to
Temple, 24.01.20205.

Goa

11.123.01.2025 |2 The Members and Officer present waited till 10:45 A.M.
Candolim but there was no quorum. Hence, no business could be
Beach, Goa transacted.

12 [29.01.2025 |7 Oral examination of the Additional Chief Secretary to
Chandigarh Government Haryana, Energy Department with regard to

Report No.6 of HPGCL for the year 2022. Para Nos. 2.6.6
and 3.1 to 3.5.

13 [05.02.2025 |5 1. The Committee cancelled the oral examination of the

Chandigarh Additional Chief Secretary to Government, Haryana,

Energy Department with regard to various paragraphs
of the Report of the Comptroller and Auditor General
of India for the year 2022 relating to HPGCL which
was to be held on 10.02.2025
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2. The Committee scrutinized the replies received from
the Energy Department with regard to Report No.6 of
HPGCL for the year 2022. Para Nos. 3.5.2, 3.5.3, 4.1,
4.1.1,4.1.2,4.1.3 and 4.1.4 for the year 2022.

3. Chairman confirmed the proceedings for dated
04.12.2024, 11.12.2024, 18.12.2024, 26.12.2024,
01.01.2025, 04.01.2025, 10.01.2025 and 15.01.2025.

14.(10.02.2025 The Committee scrutinized the replies received from the
Chandigarh Energy Department with regard to Report No.6 of HPGCL
for the year 2022. Para Nos. 3.5.2, 3.5.3, 4.1, 4.1.1, 4.1.2,
4.1.3 and 4.1.4 for the year 2022.
15 [19.02.2025 The Committee scrutinized the replies received from the
Chandigarh Energy Department with regard to Paras No. 5.1, 5.1.1,
5.1.2 and 5.1.3 Report No.6 of HPGCL for the year 2022.
16 |22.02.2025 The Members and Officer present waited till 01:45 P.M. but
Delhi there was no quorum. Hence, no business could be
transacted
17 |05.03.2025 The Committee finalized its 71% Report for the year-
Chandigarh 2024-25

Report Presented

261 March, 2025.

71t Report of the Committee on the Report of C&AG of India for the Year
2024-25 (Social General and Economic Sectors) was presented to the House on

Proceedings

A record of the proceedings of the meetings of the Committee has been
kept in the Haryana Vidhan Sabha Secretariat.
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Committee on Estimates

The Committee on Estimates for the year 2024-2025 consisting of nine
members was nominated by the Hon’ble Speaker, on having been authorized by a
motion moved and passed by the Haryana Vidhan Sabha in its sitting held on
22" February, 2024 and notified vide Haryana Vidhan Sabha Secretariat Notification
No. SHS/ Committees/2024-25/21, dated 29" March, 2024.

2. Smt. Kamlesh Dhanda, MLA was appointed as Chairperson.

3. The Committee fixed/ held 23 meetings during the period under review.
4, The names of Members and number of meetings attended by each of them are
shown in the following table: -
Sr. | Name of the Members Number of
No. meetings
attended

1. Smt. Kamlesh Dhanda, MLA Chairperson 17

2. Shri Ishwer Singh, MLA Member 16

3. Rao Dan Singh, MLA Member 00

4. Shri Jaiveer Singh, MLA Member 20

5. Shri Gopal Kanda, MLA Member 00

6. Shri Parmod Kumar Vij, MLA Member 04

7. Shri Rajesh Nagar, MLA Member 06

8. Shri Mewa Singh, MLA Member 17

9. Shri Balraj Kundu, MLA Member 03
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Meetings held and Business transacted.

The details showing dates of meetings held, the number of members present
and the business transacted at each meeting, are given in the following table: -

Sr. Date of Number of Business transacted
No. Meeting Member
present

1 2 3 4

1. | 10-04-2024 5 TN 9907 ST i o1 smriers 3 o ™

== |

2. | 16-04-2024 3 Tfufy grr a 2022-23, a9 2023-24 3R

2024-25 o SSIE STFAAT sht ST o6 Foae fersamtt
T =TT |
3. | 20-04-2024 4 it gRT AN 2024-25 o SIS FAFAMEI HI =
Delhi o fore ferwmeit a1 = |
4. | 23-04-2024 3 gfa grr AT 424 TR # g
fawfen/fewfirt & wEtee & d@ay o
AT U STy Titard ferm gfEmon & ure
I T ST TS |
5. | 30-04-2024 3 afufs g oot 41 foR & it W
foreprieatt/feeaforart o shrartearem o deier o fies
TS St ST faamT i & ure SO
EICEIRH
6. | 03-05-2024 2 No business could be transacted for want of
Delhi quorum.

7. | 07-05-2024 2 No business could be transacted for want of

quorum.

8. | 24-05-2024 1 No business could be transacted for want of

Delhi quorum.

9. | 28-05-2024 4 (i) The Committee on Estimates places on
record its deep sense of sorrow and grief
over the said demise of Shri Rakesh
Daultabad, MLA of Haryana on
25" May, 2024. The Committee prayed
to Almighty to give peace the departed
soul and enough strength to the bereaved
family members to bear this irreparable
loss.
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Sr.
No.

Date of
Meeting

Number of
Member
present

Business transacted

3

4

The Committee stood in silence for two
minutes as a mark of respect to the departed
soul.

(ii) wfufa grr ad 2023-24 % foC se1e groft
gereft wfife grr dam i 18 garEet &
Ty § e v anforsy favm, s &
ITH ST Y ST Y S |

10.

11-06-2024

gt grr AT 424 e & it 78 fewrican/
fomfor & et & oy § ygieawr e
SAaTy aitEd fowm gfEmm & ST S
ST ol TS |

11.

15-06-2024
Delhi

(i) afufs wumfs  Efmdt Faow ater,
foemrer) st srquitafa o afifa %
ee oft SIaR g 1 Sk T sreEAdn
T o FTT HriehTt FwTafc <A1 7T |

(i) wfufe g as 2023-24 & fow siere wmEft
gerelt wiufa g dam it T gt &
ety ¥ foenmd g = fasm, i &
ITH I Shl ST Shl 7T |

12.

18.06.2024

gftfd g as 2023-24 o foTu siefe amft deef
gfufd g dam i TS gHTad! & oy | fawm
U v ferm, gfEmen & yrw ST o St Y
T |

13.

22.06.2024
Delhi

it gRT A 2024-25 o U wsE 3FFAM
iy | fi=mg e S g fam, gfemn @
aTe gt it St S |

14.

25.06.2024

(i) wfufa grrad 2022-23 & foQ se1e gt
Teeft wfufe grr dam i 78 gemEett &
ey H WrE, AN SR T SUHIH
et T & 9TH 39U R S B e |
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Sr. Date of Number of Business transacted
No. Meeting Member
present

1 2 3 4

(i) The Committee decided to undertake its
study tour to the State of Meghalaya
w.e.f. 17t July, 2024 to 27t July, 2024,

15. | 02.07.2024 4 |l gRT a9 2024-25 % AT S STIHM
ey 4 fE=s ue St @aned fovm, gfamon 9
T Gt < ST R T |

16. | 09.07.2024 5 gufa g oot 28t o § ft S
Tarwricen/fewafor & st & g 7 59
ey wd fEiteR favm sfemon @ g
I T ST TS |

17. | 14.07.2024 2 No business could be transacted for want of

Delhi quorum.

18. | 16.07.2024 4 gfufd g as 2023-24 o foTu sieie @t deeft
gfufd g dam i 718 gHTad! & oy | fawm
TS e formT, EiEToT & e STl <t St
T |

19. | 23.07.2024 6 giufy g At 41 fad & it wE
T/ fewafor o swrteee & dey 1 fb=rs
T ST gared favmr sfEmn @ a9
i 3B TS |

20. | 27.07.2024 3 () @mfq wvmfa  (fiwd Faow s,

Delhi

foremrer) t srqaftafa 7 wfufa & ok
waeT ot SR e 1 o 1 rerl
T o T rierrlt wrvmafer <=1 T |

iy afffa grr oot 424 oo & i w8
oot/ fevafort o st & wete §
TATER0T Te STeAaTy gitard formT ghemon
T YTH 3T T S TS |
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Sr. Date of Number of Business transacted
No. Meeting Member
present
1 2 3 4
21. | 30.07.2024 5 gt gRT Ay 2023-24 % foIT st @l geeft
Tt g dR <l TS et % deer ¥ 3T
Td aTfurS farT, SO € ST S A S
EARIE
22. | 06.08.2024 2 No business could be transacted for want of
quorum.
23. | 13.08.2024 3 iufd g Iy 2023-24 o foTu st @t deeft
it gRT G =t T8 Tt & Heier T 3T
Te vy famT, gREmoT & 9w ST Sl S
EARIE
Meetings held at places other than Chandigarh.
Sr.No Place of Meetings Date of Meetings
1. Haryana Bhawan, New Delhi. 20.04.2024,
03.05.2024,
24.05.2024,
15.06.2024,
22.06.2024,
14.07.2024, and
27.07.2024.

A record of the proceedings of the meetings of the Committee has been kept
in the Haryana Vidhan Sabha Secretariat.
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Committee on Estimates

The Committee on Estimates for the remaining period of the year 2024-2025
consisting of nine members was nominated by the Hon’ble Speaker, on having been
authorized by a motion moved and passed by the Haryana Vidhan Sabha in its sitting
held on 13" November, 2024 and notified vide Haryana Vidhan Sabha Secretariat
Notification No. SHS/15" HVS Committee//2024-25/66, dated 23" November, 2024.

2. Shri Parmod Kumar Vij, MLA was appointed as Chairperson.

3. The Committee fixed/ held 16 meetings during the period under review.
4, The names of Members and number of meetings attended by each of them are
shown in the following table:—
Sr. | Name of the Members Number of
No. meetings
attended
1. Shri Parmod Kumar Vij, M.L.A. Chairperson 09
2. Smt. Savitri Jindal, M.L.A. Member 10
3. Shri Chander Parkash, M.L.A. Member 10
4. Shri Arjun Chautala, M.L.A. Member 06
5. Shri Aditya Surjewala, M.L.A. Member 08
6. Shri Nikhil Madaan, M.L.A. Member 12
7. Shri Manmohan Bhadana, M.L.A. Member 04
8. Shri Kanwar Singh, M.L.A. Member 11
9. Shri Rajbir Fartia, M.LA. Member 06
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Meetings held and Business transacted.

The details showing dates of meetings held, the number of members present
and the business transacted at each meeting, are given in the following table:-

Sr. Date of Number Business transacted
No. Meeting of
Members
present
1 2 3 4
1. 03.12.2024 8 Welcome Address and Discussion on the

Scope and Function of the Committee.

2. 10.12.2024 | 8 (i) Selection of the Departments to
examine their Budget Estimates for
the year 2024-25.

(i) The Committee Scrutinized the replies
received from the Development &
Panchayats Department, Haryana in
respect of the questionnaire framed by
the Committee on the Budget Material
for the year 2023-24.

3. 17.12.2024 | 8 Oral examination of the Commissioner &
Secretary to Government, Haryana,
Development & Panchayats Department
in respect of replies to the questionnaire
framed by the Committee, on the Budget
material for the year 2023-24.

4, 24.12.2024 |5 The Committee on Estimates places on
record its deep sense of sorrow and
grief over the said demise of Shri
Om Parkash Chautala, Former Chief
Minister of Haryana on 20" December,
2024. He was a shrewd politician and able
administrator who serve the Haryana State
as its Chief Minister for five times. The
Committee prayed to Almighty to give
peace the departed soul and enough
strength to the bereaved family members to
bear this irreparable loss.

The Committee stood in silence for two
minutes as a mark of respect to the departed
soul.
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07.01.2025

(i) In the absence of the Chairperson (Sh.
Parmod Kumar Vij), Smt. Savitri
Jindal, a Member of the Committee was
chosen to preside over the meeting

(if) The Committee  scrutinized the
material received from the Irrigation &
Water Resources Department, Haryana
in respect of Budget Estimates for the
year 2024-25.

11.01.2025

Gurugram

(i) In the absence of the Chairperson (Sh.
Parmod Kumar Vij), Shri Kanwar
Singh, MLA, a Member of the
Committee was chosen to preside over
the meeting

(i) The Committee scrutinized the replies
received from the Environment &
Climate Change Department, Haryana
in respect of implementation of
recommendations/ observations made
by the Committee in its 42" Report.

14.01.2025

(i) The Committee drafted questionnaire
on the material received from the
Irrigation &  Water  Resources
Department, Haryana in respect of the
Budget Estimates for the year 2024-25.

(if) The Committee selected the School
Education Department, Haryana to
examine the Budget Estimates for the
year 2024-25.

(iii) The Committee decided to undertake
its study tour to the State of Madhya
Pradesh w.e.f. 13" February, 2025 to
20™ February, 2025.

21.01.2025

The Committee drafted questionnaire on
the material received from the Irrigation &
Water Resources Department, Haryana in
respect of the Budget Estimates for the year
2024-25.

28.01.2025

The Committee finalized the questionnaire
on the material received from the Irrigation
& Water Resources Department, Haryana
in respect of the Budget Estimates for the
year 2024-25.
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10

04.02.2025

The Committee scrutinized the replies
received from the Excise & Taxation
Department, Haryana in respect of
implementation of recommendations/
observations made by the Committee in its
39™ and 49" Reports.

11.

11.02.2025

(i) In the absence of the Chairperson
(Sh. Parmod Kumar Vij), Smt. Savitri
Jindal, a Member of the Committee
was chosen to preside over the
meeting.

(ii) The Committee scrutinized the
material received from the Skill
Development & Industrial Training
Department, Haryana in respect of
Budget Estimates for the year
2024-25.

12.

18.02.2025

(i) In the absence of the Chairperson
(Sh. Parmod Kumar Vij), Shri Kanwar
Singh, MLA, a Member of the
Committee was chosen to preside over
the meeting.

(ii) The Committee scrutinized the
material received from the Skill
Development & Industrial Training
Department, Haryana in respect of
Budget Estimates for the year 2024-25.

13.

21.02.2025

Gurugram

(i) In the absence of the Chairperson (Sh.
Parmod Kumar Vij), Smt. Savitri
Jindal, a Member of the Committee
was chosen to preside over the
meeting.

(ii) The  Committee  Drafted the
52" Report of the Committee on
Estimates for the year 2024-25.

14

25.02.2025

(i) In the absence of the Chairperson
(Sh. Parmod Kumar Vij), Shri Nikhil
Madaan, a Member of the Committee
was chosen to preside over the
meeting.
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(i) The  Committee  Drafted  the
52" Report of the Committee on
Estimates for the year 2024-25.

15. 01.03.2025 2 No business could be transacted for want of
Delhi quorum.
16. 06.03.2025 | 6 (i) In the absence of the Chairperson

(Sh. Parmod Kumar Vij), Shri Kanwar
Singh, MLA, a Member of the
Committee was chosen to preside over
the meeting.

(i) Oral examination of the Additional
Chief  Secretary to Government,
Haryana, Finance Department to
considered the Supplementary
Estimates for the year 2024-25
(2" Installment).

(iii) The  Committee  finalized  the
52" Report of the Committee on
Estimates for the year 2024-25.

During the period under Review the Committee on Estimates presented the
following Reports to the House.

Sr. By Whom Date of Subject

No. Presented Presentation

1. Acting 12.03.2025 Report of the Committee on Estimates
Chairperson on the Supplementary Estimates

(2" Installment) for the year 2024-25.

2. Chairperson 26.03.2025 52" Report of the Committee on
Estimates for the year 2024-25 relating
of the Development & Panchayats
Department, Haryana.

Meetings held at places other than Chandigarh.

Sr. No. Place of Meetings Date of Meetings

1. Gurugram 11.01.2025 and 21.02.2025
2. New Delhi 01.03.2025

A record of the proceedings of the meetings of the Committee has been kept
in the Haryana Vidhan Sabha Secretariat.
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Composition of the Committee on the Welfare of Scheduled Castes, Scheduled
Tribes and Backward Classes for the year 2024-2025.

The Hon’ble Speaker, was authorized by a motion moved and passed by the
Haryana Vidhan Sabha in its sitting held on 22" February, 2024, to nominate
the members and also to appoint the Chairperson of the Committee for the
year 2024-2025. Accordingly, the Hon'ble Speaker Constituted the Committee on the
Welfare of Scheduled Castes, Scheduled Tribes and Backward Classes for the year
2024-2025 on 29" March, 2024 by appointing Shri Satya Parkash, MLA as a
Chairperson of the Committee.

The name of the Chairperson & Members of the Committee and number of
meeting attended by each of them out of total number of 25 meetings held during the
period under review i.e. for the year 2024-2025 are given below:-

Sr. Name of the Members Number of
No. meetings attended
1. Shri Satya Parkash, MLA Chairperson 15

2. Shri Anoop Dhanak, MLA Member 15

3. Shri Lakshman Napa, MLA Member 10

4, Shri Rajesh Nagar, MLA Member 05

5. Smt. Renu Bala, MLA Member 19

6. Shri Shishpal Singh, MLA Member 12

7. Shri Chiranjeev Rao, MLA Member 06

8. Shri Ram Karan, MLA Member 21

9. Shri Dharam Pal Gonder, MLA Member 07

The Committee was constituted on dated 29.03.2024, vide Notification’s No.
SHS/Committees/2024-25/21, dated 29" March, 2024. (Committee was worked upto
dated 12" September, 2024, as on such date the 14" Assembly was dissolved.
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THE COMMITTEE ON THE WELFARE OF SCHEDULED CASTES,
SCHEDULED TRIBES AND BACKWARD CLASSES HELD THE
MEETING AND BUSINESS TRANSACTED

The details showing the dates & place of meeting, number of Members
present and business transacted at each meeting are given below:-

Sr. |Dates and place of | Members |Business Transacted
No. |Meeting present

1. 03.04.2024 5 T |97 |

giemoT farerm gam

2. |08.04.2024 7 1. il o T TS T T TEqd T |

giemoT farem g 2. wfufagrrafufaHrad 2023-24 it 474
arfier fead & ftera Wt s foeqa
Y Y TR foham T |

3. |15.04.2024 5 YT = 36 3 U HRI=Teh, HHTINT =,

sAferspiea, srpafed snf we e ot &
SR e T FTT I AT (W335, T.) fowm,
IO gRT O feiek 05.04.2024 o d&d a9
2020-21 & S qoF FATHT ST T
fUse ant it AT & o & asiwrae
Afgsh wraf s foreror & o H & T g
W == ot | deaea wffa T Heer forn R
ST =T T Hiufd saeh o O <= |

4 [22.04.2024 4 1. Gfufd I 39 de& 4 Feme™, S== f¥nen

formr et BRETOT g W TR
R feT et 09.02.2024 % T&d a9 2021-22 & AT
T rEfd St qun e &
RN & BET W AfE/ARE AfE
BTAFI o6 ForawoT o X H & i T |
==t 1 miufa 3 folg o for afufy
AT SATTHY B aTeft s3ehl § favmT &
At T @t o | Hifaeh e
i |




29

wiufe 3 fofe foran for wfufa & s
feqie 27.04.2024 1 @ 10:30 s
flesg 2+, i am) fazm T,
TEOW I |

27.04.2024

it gseg gl

(. 9z o) fasm
Te, &

The Committee scrutinized the reply
received from the Director General,
Animal  Husbandry &  Dairying
Department in respect of stipend/ post-
matric scholarship disbursing to the
students of Scheduled Castes and
Backward Classes categories from the
year 2020-21 to till date. The
Committee noted its contents and
decided to orally examine the
Additional ~ Chief  Secretary to
Government, Haryana, Animal
Husbandry & Dairying Department in
one of its subsequent meetings.

The Committee again discussed the
matter in respect of facilities providing
to the BPL colonies i.e. electricity,
drinking water, construction of streets,
registration of plots/houses  and
possession of the property to the
concerned in the colonies constructed
under the Mahatma Gandhi Gramin
Basti Yojana. The Committee has
observed that the said works are still
pending and the facilities are not
providing as per recommendation of the
previous Committee. The Committee
directed the Officer of the Committee to
written a letters to the Commissioner &
Secretary of concerned departments and
all the Deputy Commissioners to
furnish the district wise & colonies wise
detailed report about the relevant works
which have been completed and which
are still pending within a period of 15
days, positively and submit the same to
the Committee in its subsequent
meeting so that further action may be
taken accordingly.

The Committee decided to undertake a
Study Tour either to the States of
Meghalaya or Telangana from
16.06.2024 to 20.06.2024.
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29.04.2024 The Committee could not transact any
agenda due to want of quorum.

ghToT farerm aa

06.05.2024 The Committee could not transact any
agenda due to want of quorum.

HICIMIRERIE Rk

13.05.2023 1. ®fHfd % @7 FOS 9 T 6T

FhmoT e wr |

3.

iyt 3 38 3k T HeT-eseh, faferaar
TRrer wet Srgee, B, deser g
o iR 12.02.2024 % 98 a¥ 2021-
22§ ST % g St a0 s
art it AfvET & BET w ARETaE
Ay AT o faaor & o & & =
T q == o | |t ok fer fn
iyt 3ot AT B9 aTedll SRt °
foramr o AfdfE qea afea & @
TtRges wierr it |

Observations and

Recommendation:-

The Committee again take up the
matter of atrocity and observed that
the copy of the FIR registered under
the Scheduled Caste and Scheduled
Tribe (Prevention of Atrocities) Act,
1989 are not being providing to the
District Welfare Officer’s concerned
in time, resultantly, the victims are
depriving from the assistance of the
amount of compensation. The
members of the Committee also stated
that some victims in their
constituencies are complaining them
regularly upon not granting the
compensation in the matter of
atrocities, therefore, the Committee
observed that the amount of
compensation in the matter of
atrocities is not disbursing in time to
the victims.
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In respect of rate of conviction in
the cases of atrocities, the Committee
observed that inspite of
recommendations of the previous
Committee and assurance of the
Department of Prosecution, the rate of
conviction in the matter of atrocities is
not improving as in the maximum
number of cases the accused are
acquitting.

The Committee took a serious
note in respect of the above matters and
directed to the officers of the
Committee to obtain the status report
from all the Commissioner of
Police/Superintendent of  Police’s
posted at district headquarter, District
Welfare Officer’s, District Attorney’s
within 15 days by providing the
prescribed proformas and placed the
same before the Committee as and
when received the report.

9. 120.05.2024 The Committee could not transect any
agenda due to want of quorum.
HICIMIRCEIE SR g g
10. [27.05.2024 1. wfufy 3 fems 25 w8, 2024 = g
=REToT frem @ TorerT | o TE #ff TehsT SreraTeng
AT e & ST 9T |fufy i @
© HefEHT 3T SR foaT Tl |

The Committee scrutinized the reply
received from the office of
Skill Development and Industrial
Training Department vide letter No. T-
4/PMS/Vidhan Sabha/2022-23/ 5470,
dated 15.04.2024 regarding stipend/
Post Matric Scholarship disbursing to
the students of SC since 2020-21 till
date. The Committee noted its
contents. The Committee decided to
orally examine the Administrative
Secretary of the concerned department
in its subsequent meetings.

The Committee scrutinized the
reply received from the office of the
Director General, Technical
Education Department vide letter
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No.PMS-97/71/Scholarship, dated
18.04.2024 in regard to the
information regarding stipend/ Post
Matric Scholarship disbursing to the
students of SC since 2020-21 till date
received from Government
Polytechnic, Nilokheri. The
Committee noted its contents. The
Committee decided to orally examine
the Administrative Secretary of the
concerned  department  in  its
subsequent meetings.

Cancellation of Study Tour to the State
of Meghalaya from 16.06.2024 to
20.06.2024.

The Committee decided to undertake a
study Tour to the Union Territory of
Jammu & Kashmir, Srinagar w.e.f.

21.06.2024 to 27.06.2024.

gafa 3 oot s S fodiw
31.05.2024 & T@:  10:30 S,
i gse S, T2 IS, TTEIH H A T
frofa fer 21

11. |31.05.2024 it 4 39 I3 § qereeh, Faferar fren
T Tl STTHI, T, et g1 o feie
) “%m - 09.05.2024 % q&d I8 2020-21 ¥ 3T dh
S < srqafed st qun free ot fr 2w &
° mshaﬁaﬁwmﬁﬁ‘eﬁwﬁféa foraor

aﬁﬁanﬁwwaﬁaﬁmﬁ%ﬁﬁv&r
fora fop wftrfar sroft s €9 areft St &
forvm % stfafera qe wfera & ary wdife
TReToT B |

1. gfufd =38 93 1 e, amior fasmw

12. [05.06.2024 i, e, e B @ R
efamo ferer g 21.05.2024 & wereAT Tieht o st

IS o qed HHd SIS 3 ST
giorad Iuctsy S o & T g
TSI T oh1 ST A o STehT ToieT
T ST AT € et saeht ° <=
T 1 ot foram
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afufd ¥ &5 wfed wew S s
Y, SR % JEATerd G A I
IR frar qun e e °
At afEd o |

wfufs ¥ ool St Sew fedi
14.06.2024 3l &L 91E 2:00 ST, Thid
o, BT it Soey 2. e w1, Hedl
(STEE) T T 1 fofa fopam 2 |

13.

10.06.2024
T forem g

gfufa 7 Fresres, omdtor feeer formr, g,
TSN gRT U {1k 21.05.2025 T ded &1 T8
T W ST == i S areht Tsier w
AT AT SSht T ==l w1 ol
forar |

14.

19.06.2024
T e g

1.
2.

(0

Paper placed before the Committee.
Scrutinized the Replies:-

Representation of Shri Roshan Lal,
President, Haryana Pradesh Akhil
Bhartiya Ambedkar Mahasabha
(Regd.) Distt. Yamunanagar.

Letter No. 60/2021-1P/7636, dated
16.04.2024 received from the
Director General, Social Justice,

Empowerment, Welfare of
Scheduled Castes & Backward
Classes and Antyodaya

Department, Haryana was placed
before the Committee in its meeting
held on 19.06.2024. The Committee
minutely examined the contents of the
reply and the Committee was not
satisfied with the contents therein.
Now the Committee recommended to
formulate an Act like wise the states
of Andhra Pradesh, Orisa & Rajasthan
for planning allocation and
utilization of  financial resources of
the Special Component Plan for
Scheduled Castes and Backward
Classes. The Committee also directed
the Officer of the Committee to refer
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(ii)

the matter to the Government to enact
an Act for the purpose.

Utilization/non utilization of budget
allotted under the Scheduled Caste
Component plan from the year
2017-18 to 2022-23.

Letter No0.60/2021-1P/7514, dated
12.04.2024 received from the Director
General, Social Justice,
Empowerment, Welfare of Scheduled
Castes & Backward Classes and
Antyodaya Department, Haryana was
placed before the Committee. The
Committee examined the reply and
observed that the reply is incomplete,
therefore, the Committee is not
satisfied with the reply. The
Committee directed to the officers of
the department to submit a fresh and
complete reply within 15 days
positively.

(iii) Information relating to the District

wise details of repair of the house of
BPL families.

The reply in respect of the Dr. B.R.
Ambedkar Awas Navinikaran Yojana
received from the Director General,
Social Justice, Empowerment, Welfare
of Scheduled Castes & Backward
Classes and Antyodaya (SEWA)
Department, Haryana vide letter No.
4-3/2024/11176, dated 27.05.2024,
was placed before the Committee.
After examine the reply, the
Committee observed that a nominal
number of the applications have been
benefited out of the total applications
of 3,56,573. The Committee took a
serious note in this regard and directed
to the concerned officers of the
department to take up the matter
seriously and submit the comments
upon of not given the benefits to all the
applicants so far.




35

15.

24.06.2024
EESHIE]

|fufd T A 57 W FIN, SR 5
S IR § 31T aitad id gC a8
fofa for fo e g feams
27.07.2024 % WI:09:00 S T H
BT off SHet & o foar m @ SRS
e femier 28.06.2024 =T I 09:00
a5 gt o g oft SEeRl e
27.06.2024 =T ITd: 09:00 o< T 2w
TR

PR I ECRCCES K - RIIECMCRIS L

we FHIHR, TR F feiw 23.06.2024

T 30.06.2024 T % SN F FHEHH T
==t T o AR W AN Sehat
feurétie, S wg FWR, TR & do%
o I TSR oA o |

16.

26.06.2024

HTHTISTeR ShedToT
foramr % w1y Sow
()

Welcome of the Committee by the
Senior Officer, Jammu & Kashmir
Legislative Assembly.

Discussion with the Officer of the
Social  welfare  Department  of
Jammu & Kashmir, Srinagar in respect
of wvarious schemes run by the
Government of Jammu & Kashmir.

17.

27.06.2024
g

. gufy T A e X FEwA Sifeh

23.06.2024 ¥ 30.06.2024 T AT 3EH
AT AT SEA Fh 23.06.2024 H
29.06.2024 e R fear & | wfufa 7 9=
fofa off foom ® fo @fufa foie
27.06.2024 T THT e iR 3T
faie 28.06.2024 1 UH 380 S |
Eauill

gitf = ARTe dekR fearéie, s wre
FHET, SR T AR T ST
HETS TS Il T e fRAr 3t
o g € T8 Wt B A = H
& fema |
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18.

03.07.2024

g foa g
faare,
JUENTE |

1. wEfa & w#e Fue W T R
|

2. wfufa 3 S3 7 e, amfse =,
AferepTiar, Sgfod st ue free
FAEW T HART  (TH3.ILN),
g, widg g w o
13.05.2024 % @& & TS FIET W
W wfafa gRy == A g SR ==
I ot foram man for g o7t 2, o
O =T ST O 3H W AR W ==l by
SR |

OBSERVATIONS OF THE
COMMITTEE

After discussion upon the prescribed
agenda of the meeting, the Committee Suo-
moto discuss the various following matters
and decided to take up the same in the
subsequent meetings

(i) Reservation in promotion to the
employees of Scheduled Castes
category
The Committee observed that the
principles laid down by the Hon'ble
Supreme Court in the case of Jarnail
Singh and others Vs Lachhmi Narain
Gupta and Ors. (1), (2018) 10 SCC
396& (1), 2022 (10) SCC 595 and
Judgement of the Punjab & Haryana
High Court order in CWP No. 22475
of 2018 (Same Singh & others Vs State
of Haryana & Others), as well as the
instruction dated 07.10.2023 of the
government thereupon through which
the policy of reservation in promotion
in group A & B to the employees
relating to SC categories was
circulated, has not been implemented
in true spirit so far. Resultantly, the
employees of Group A & B of the SC
category are depriving from their
promotional right. The Committee also
observed that on the recommendation
of the Committee, the various
correspondence dated 19.05.2023,
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13.07.2023, 26.09.2023, 23.10.2023 &
20.12.2023 were made with the Chief
Secretary to Government Haryana &
Advocate  General Haryana in
reference to the said letters, the office
of the Chief Secretary to Government
Haryana also issue the direction to the
quarter concerned to supply the
requisite information relating to
promotion made under the reservation
policy, directly to the Haryana Vidhan
Sabha and also furnished their replies
vide UO dated 14.07.2023, 20.07.2023
& 23.11.2023 by enclosing the
relevant instructions dated 21.06.2023,
17.08.2023 & 07.10.2023. The
Committee also minutely examine the
replies received from the various
departments and observed that in the
maximum departments the benefit of
reservation policy is not providing to
the employees of the SC categories as
till date no any official/officer of such
category have been promoted so far.
The Committee also observed that the
complete information from all the
departments has not been received so
far inspite of making the repeated
request.

From the above observations, the
Committee took a serious note in this
regard and decided to conduct the oral
examination of the Advocate General
Haryana,  Chief  Secretary to
Government Haryana (Human
Resources Department) and
Commissioner, Social Justice &
Empowerment Department Haryana in
the subsequent meeting which will be
held on dated 22.07.2024. The
Committee also directed the officer of
the Committee to asked the quarter
concerned to supply he requisite
information upto 15.07.2024
positively, so that the Committee may
examine the reply before the date of
oral examination.
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(i) GURUGRAM MATROPOLITAN

DEVELOPMENT AUTHORITY

The  Committee  Suo-moto
observed that the budget of component
plan of SC category is not utilizing for
the welfare of SC category by the
Gurugram Metropolitan Development
Authority and Municipal Corporation
Gurugram as the same is utilizing for
the other purposes. The Committee
also observed that the peoples of SC
categories are depriving from their
basic facilities i.e. drinking water,
roads, electricity connection, streets,
sewerages, facility to the malin bastis
etc. by stating that the funds are not
available but the funds of 20% of the
component plan is not properly
utilizing for providing the basic
facilities. The Committee further
observed that the houses under the
Pardhan Mantri Awas Yojana,
Mukhyamantri Awas Yojana and
Swamitya Awas Yojana are not
providing to the homeless people of
BPL categories.

The Committee also stated that the
proper representation to the people of
the SC & BC category are not
providing in the direct appointment
and promotion as well as in the
appointments which have been made
through outsourcing and
recommended to obtain the data upon
the prescribed proformas in this regard
from the GMDA & MCG so that the
same may be examined during the oral
examination.

The Committee took a serious
note in this regard and decided to
conduct the oral examination of the
officers of quarter concerned on dated
09.08.2024 at 11:00 A.M. at district
headquarter Gurugram upon the above
explained matters. The Committee
directed to the officer of the
Committee to asked the quarter
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concerned to supply the requisite
information upto 25.07.2024
positively, so that the Committee may
examine the reply before conduct the
oral examination thereupon.

(iif) SPOT VISIT AT DISTRICT

HEADQUARTER
YAMUNANAGAR

The Committee also go through with
the replies received from the office of
Social Justice & Empowerment,
Welfare of Scheduled Castes and
Backward Class Department and
Antodaya (SEWA). After examine the
said replies, the Committee was not
satisfied with the contents of the
replies of the said departments. The
Committee decided to conduct the spot
visit at district headquarter
Yamunanagar on Second week of
August, 2024. The Committee directed
to the officer of the Committee to
intimate the quarters concerned
accordingly well in time with the
request to make a necessary
arrangements  for  the  visiting
Committee.

19.

08.07.2024

g faum
giaare,
TUENTE |

Paper placed before the Committee.

The Committee scrutinized the replies
received vide letter dated 21.05.2024
from the Director, Rural Development
Department, Haryana and Deputy
Commissioner, Charkhi Dadri &
Rewari and DDPO, Kurukshetra vide
letter dated 17.05.2024, 30.05.2024 &
23.05.2024 in respect of the facilities
to the BPL colonies constructed under
the Mahatma Gandhi Gramin Basti
Yojna. The Committee note satisfied
with the replies and decided to orally
examine the departmental
representatives of the said department
in one of its subsequent meetings
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3.

OBSERVATIONS/
RECOMMENDATIONS OF THE
COMMITTEE

The Committee has recommended
that hostels of Social Justice,
Empowerment, Welfare of Scheduled
Castes and Backward Classes &
Antyodaya (SEWA) Department be
constructed in each district of the State.

On the recommendations/
observations of the  previous
Committee the Additional Chief
Secretary to Government Haryana,
Urban Local Bodies Department
furnish the information/reply vide
letter dated 05.04.2023, in respect of
vacancies,  backlog in  direct
recruitment and promotional posts,
status of malin bastis, facilities to
scavengers as well as utilization of the
budget of component plan of SC
categories. The previous Committee
was examine the such replies in its
meeting held on dated 19.07.2023 and
the Committee was not satisfied with
the reply. The department was
conveyed vide letter dated 12.03.2024
in this regard with the request to
supply the information as per
recommendations/observations of the
Committee but the department neither
submit any reply in this regard, nor
made any correspondence so far.

Now the Committee again discuss
the matter in its meeting held on dated
08.07.2024 and the Committee was
surprised to see that inspite the making
of request made vide letter dated
12.03.2024 the department neither
took the matter seriously, nor provided
the requisite information to the
Committee so far. The Committee took
a serious note wupon the non
performance of the department and
recommended that the information in
respect of representation to the
candidate of SC category in
recruitment, promotion, merger either
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in department or in Nigam as well as
appointment on contract basis, through
HKRN & outsources and roaster of
seniority etc. be provided to the
Committee within a week so that the
department may be orally examined
thereupon, on dated 22.07.2024.

The Committee also minutely
examine the reply dated 21.09.2023
furnished  through memo dated
18.05.2024 and observed that the
contents of such information is entirely
contradictory  with  the reality,
therefore, the Committee was not
satisfied with such information and
decided that the same will be discussed
during the oral examination of the
department which will be held on dated
22.07.2024.

The Committee directed to the
officer of the Committee to convey the
recommendations/ observations of the
Committee to the quarter concerned to
supply the requisite information well
in time.

4. The Committee decided to hold its own
meeting on 19.07.2024 at 12.00 Noon
at Rest House, Hathnikund Barrage,
Yamuna Nagar.

20.

15.07.2024

gl foam @
faare,

JUENTE |

The Committee scrutinized the replies
received from Superintendent of Police,
Yamuna Nagar on 08.06.2023, District
Attorney, Yamuna Nagar on 29.05.2023,
Director, Agriculture & Farmers Welfare
Department, Haryana, Panchkula on
07.06.2023, Director, Rural Development
Department on 22.12.2023 and the
Director, Social Justice, Empowerment,
Welfare of Scheduled Castes and
Backward Classes and Antyodaya (SEWA)
Department, Haryana, Panchkula on
07.11.2023 and after scrutinizing the same
the Committee was not satisfied with the
replies. Hence, the Committee decided
to discuss upon such matter while
conducting the spot visit at District Head
Quarter, Yamuna Nagar in the month of
August, 2024,
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21.

22.07.2024

g foa g
i, TIvEhTe |

D.O. No. DULB/admin/2024/154186,
dated 19" July, 2024 received from the
Commissioner and  Secretary to
Government, Haryana, Urban Local
Bodies Department requesting for the
postponement of oral examination.

Paper placed before the Committee.

The Committee decided to undertake a
study tour to the State of Odisha from
09.08.2024 to 12.08.2024.

22.

29 .07.2024

g foam wa
faaTer, TvehTe |

gl 3 58 do% H Fewme, F w fram
FAO four, gfEmon g o s
26.02.2024 TT 05.04.2024 SR shwT: e
H{ETETE T 8 & ¥ 2017-2018 & 2022-
2023 o oh SFFELIA ST SIS o HFd=E
WM § Efid hg ST S & 8 Fer W
==l | 6k 1e |iwf = T & St
ST Hiwd T ST St § Hiftash wieo
o fore it st a1 frofar foram |

23.

07.08.2024

g foam w
faaTer, TvehTe |

1.

qfufd & @we FOS W e Ry
|

iufa 3 33 | HeTHexTeh, AT =,
stfererrfia, sTaf s o i it
% FHA HR AT (WEI)
13.05.2024 o ded a1 T =T 9 <=
il

The Committee decided to undertake

its study tour to the State of Rajasthan
from 21.8.2024 to 25.4.2028.

24.

12.08.2024

gEmm foam w
T, TUEhTe |

giufd & @ner w9 WEA fg
T |

giufd I 39 936 T AR, ATHTSH
fUgg @t & HAwr FARX AT
(Ca sy, foram, sfemom, derper
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T U feAieR 07.08.2024 % dga & meft
T 9 == bl |t F o for i
gfufs ot st @9 areft Se |
fomr & sAfafEd qea |fea & @
HtRaeh e st |

25.

21.08.2024

g foam wa
faaTer, TvehTe |

. @ufd % @ne FES W WA g

|

giufa 3 3@ doh T WETfHIN, AT
fize ot & FEmr AN AT
(TH3.35e.,) fovm, gfemon, desper
S U T 07.08.2024 & & &f Wit
BRI EIE A LIS RELRATRINED
gfufa Ao et g aTeft St °
fom % sifafea wew | % @
iRk wteror Sl |

The Chairperson/Acting Chairpersons
of the Committee confirmed the
Proceedings of the meetings of the
Committee.
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Composition of the Committee on the Welfare of Scheduled Castes,
Scheduled Tribes and Backward Classes for the remaining period
for the year 2024-25 from 23" November, 2024 to 315t March, 2025.

After the General Election and on constitute of 15" Assembly, the such
Committee on the Welfare of Scheduled Castes, Scheduled Tribes and Backward
Classes for the remaining period for the year 2024-2025 was constituted on
23" November, 2024, by the Hon’ble Speaker authorized by the House on a motion
passed by the Haryana Legislative Assembly in its sitting held on dated 13.11.2024,
for nominating the Members of the Committee and also for appointing the
Chairperson of the said Committee. Shri Bhagwan Dass, MLA was appointed as
Chairperson of the Committee.

The name of the Chairperson & Members of the Committee and humber of
meeting attended by each of them out of total 21 meetings which were held during the
remaining period (year 2024-2025) which is under review are given below:-

Sr. Name of Members Number of
No. meetings
attended
1. Shri Bhagwan Dass, MLA Chairperson 12
2. Shri Jarnail Singh, MLA Member 11
3. Smt. Bimla Chaudhary, MLA Member 09
4. Shri Ram Karan, MLA Member 16
5. Smt. Renu Bala, MLA Member 16
6. Shri Kapoor Singh, MLA Member 14
7. Dr. Krishan Kumar, MLA Member 12
8. Shri Pawan Kharkhauda, MLA ~ Member 12
*9. Shri Kanwar Singh, MLA Member 07

After formation of the 15" Assembly, the Committee for the remaining period
of the year 2024-25 was constituted vide notification’s no. SHS/15th HVS
Committees/ 2024-25/66, dated 23" November, 2024.

* Shri Kanwar Singh, MLA nominated as Member of the Committee vide
notification’s no. HVS/SC/ST/BC/01/2024-2025/68, dated 18" December, 2024, for
the remaining period of the year 2024-2025.
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02.12.2024 1. TN TS |

giEmon  fagm 2. |fufd T 16.12.2024 T U= & 02:30 T

i, TvEhTe | g faum w7 Seuar fem ferm,
qep-rehr e favm it fuferear farem wa
TG T, SRETON o |rer WiRash aieror
L o1 fu foa |

09.12.2024 The Committee could not transact any agenda due

7 VR O —_— to want of quorum.

i, TvEhTe |

14.12.2024 1. @fif o gwer Tt o eqd R g |

BTN v, 7% faeedt 2. @fifd 3 Yok H HETiHTeh, Seaat e T,

| epeAreh! Rrea fermr, farfepca fRren wef srgeam™
Sfet e fUse ot o seanr IR ey
(T 335U, forvmr, BRETON g aTfe shwre:
feie 04.06.2024, 18.04.2024, 09.05.2024
3R i 05.04.2024 % T G T Stareit W
IR e Fd g e foar for g1 anft
Tt & Feftaam =T STe ST St e wfHfa
o & HITgeh TIEIT (TR TSITHAH) o foe
AT S AT TR formtt % @ Seh
forem @ ==t T ST E |

16.12.2024 L jﬁﬂ?ﬁﬁﬁmﬁwmmﬁiﬁﬁm

ol /Ue Hfgd BEEla faaxfa =1
o ’%Wﬂ o T i 3 R o T, e

WHR, Fafbear wfen gd rgae a9,
BRATOT & 72T AIRgds gRIeTo |

2. ST St den e 9t & faenfeai
DI oHl /U Hfgd BEghd faarfa
W & day # sifaRad ge Afya, Raron
WeHR, Ffdcar Rem vd srgdar fawm,
ERATOT & 7T ARgd gRIeTo |

3. The Committee decided to conduct the oral
examinations of the Animal Husbandry &
Dairying Department and Skill Development
& Industrial Training Department on dated
30.12.2024 at 02:45 P.M. & 3.00 P.M
respectively at Haryana Vidhan Sabha,
Chandigarh.
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4. wfafy 3 folg for mn & afufa @
09.01.2025 & 12.01.2025 T a1 T § Th
STEFI T |

5. |23.12.2024 arfufa 3 femies 20 fewwsr, 2024 =1 g TsT %
e, &SI W Hiwf o q | e JeasT Sd foha
’ ’ T |
6. 130.12.2024 Tfifa 3 femien 26 femwar, 2024 F TRA U7 F & wEEGT <.
THTe fie & itk fem & 9w afify i @ & wde
ghEmwm  foum w AT e for |
afvarer, IughTe |
7. 104.01.2025 |fifd 4 39 3% H HeT-eweh, 9REed T S
ST foramr, sfemom grr wnfe feaier 27.12.2024 % d&a
i et ’ fow T Staelt ot e e fora | Hem Swia g
it = wrsifera forvdoT & e Steralt o STEqEdT Tohe
d g fdw fean fo wwiferq foamr =t Wiftaes
TET o AT AT ST ATl fosmT o |rer S3eh
foream @ ==t il ST ek |
8. 109.01.2025 The Committee framed the questionnaire which
was to be asked/ discussed in the meeting with the
IO o, Sister Committee of Goa Legislative Assembly
qéﬁﬁﬁ| on 10" January, 2025 at 11.00 A.M. at Panajim,
Goa. The Committee also discussed the points of
common interests which could be discussed with
the Officers of the Goa Legislative Assembly.
9. 110.01.2025 1. Welcome of the Committee by the Senior
o Officer, Goa Legislative Assembly.
F.MT’ 2. Discussion with the Officers of the Goa
o AferehTRE o | Legislative Assembly, Panaji in respect of
3, TUTST | various schemes run by the Government of
Goa.
10. [11.01.2025 The Committee reviewed its study tour
programme undertaken by the Committee w.e.f.
Panaji 9.01.2025 to 12.01.2025 to the State of Goa.
11.]15.01.2025 1. wfufa T S3% # A=, Hive fomm

Sfrenfires wisreror fermr, wfmon grr anfe femien
27.12.2024 % T&d &€ 7T SIAmET W TET Hed
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g faue o
i, TIvEhTe |

fopa | s SO AT |t 3 weifera ot
Y T SETEl 0 ST Fohe A g Haw
T fop wifera forvm o sferemret r wfifa =6
Tre Hiftgeh Tleru (e TeTfiy) & fore
AR ST qTfeh 37 Al aifere forsl o foreame
=T 6T ST 6H |

Recommendations/observations of
the Committee

The Committee discussed about the
matter of colonies constructed under the
Mahatma Gandhi Basti Yojana. The
Committee observed that the basic facilities
i.e. electricity, drinking water, roads/streets
are not providing properly in these colonies
as well as the possession of number of plots
have not been given to the allottees. The
Committee also observed that the allotted
plots have not been registered in favour of the
allottees so far. Upon the said observation of
the Committee, the detailed reply of the
Director, Rural Development Department
vide memo dated 21.05.2024 furnished upon
the recommendation of the previous
Committee, wherein the information in
respect of the facilities of the possession of
the plots, registration of the plots, electricity,
drinking water, unpaved streets and ways of
colonies connected with the roads were
available, was placed before the Committee.
The Committee go through with all the
contents of the such information and
observed that in maximum number of
colonies the basic facilities as stated above
have not been provided so far.

The Committee took a serious note in this
regard and decided to discuss the matter with
the concerned departments i.e Rural
Development, Development & Panchayats,
Energy  Department,  Public  Health
Engineering Department, PW (B&R)
Department and Revenue & Disaster
Management Department to ascertain the
factual and latest position in respect of the
above-mentioned facilities providing in the
colonies in question. The Committee also
decided to conduct the oral examination of
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the above said departments on dated
27.01.2025 wherein the said matter will be
discussed at the same time with the
concerned officers. The Committee further
decided that after conducting the such oral
examination, the Committee will conduct the
meetings at District Head Quarters levels as
well as may also conduct the spot visit in the
colonies while conducting the meeting at
District Head Quarters.

The Committee also directed the officer of
the Committee to ask the concerned
departments by providing the
recommendations/  observations of the
Committee, to appear before the Committee
on the said scheduled. The Committee also
directed that the concerned departments be
also asked to provide the detailed and latest
relevant information up to 23.01.2025 so that
the Committee may examine the same before
discuss with the departments.

gtufa 7 foer forar w6 afafa i smmdf
3 femieh 18 ST, 2025 T EI9eT 12.30 oIst
IO o, 7 feed! o STrfora ot ST |
12. 118.01.2025 The Committee could not transect any agenda due
to want of quorum.
Haryana Bhawan,
New Delhi
13. 20.01.2025 it o e TS T T eI HAT |
gl fage w rgafea St o g at o formtef s
gfarer, =vee | Fefir/aree Bfeer sraf faafa 7 89 & ey

T wETiHewes ug did, sREmT SR, Fiee
forvmT e Sfrenfires wfsteror femr, sfmom =t
TRges Wi |

Recommendation/Observations of the
Committee

While conducting the oral examination of the
Skill Development & Industrial Training
Department, the Committee raised various
issues in respect of the pendency and the
rejections of the post-matric scholarship
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applications. The Departmental
representative explained every issue in detail
but the Committee not satisfied upon the
huge number of rejections and pendency. The
departmental representative replied that the
Controlling Authority of the concerned
portals is Higher Education Department,
therefore, there is coordination issue raising
day by day in daily practice, resultantly, the
issues could not be resolved in time. The
departmental representative also suggested
that if the concerned portal be handed over to
the concerned departments, the matter of the
post-matric scholarship will be resolved
speedily and also suggested to the Committee
to conduct the joint meeting with all the
concerned  departments i.e. Technical
Education, Skill Development and Industrial
Training, Medical Education & Research,
Animal Husbandry & Dairying and Social
Justice, Empowerment Welfare of Scheduled
Castes and Backward Classes and Antyodaya
(SEWA) alongwith Higher Education
Department. So that the matter may be
discussed in detail and the such matter be
resolved accordingly.

The Committee was agree with the
suggestion of departmental representative
decided that the Higher Education
Department along with other related
departments be called to discuss the matter in
subsequent meeting. The Committee also
decided that the next meeting will be fixed
later on.

sTEfea SfoRt o frss ot & frnfeft #
Fefi1/aee Ao sraf faafa 7 89 & ey
T HETHSRTeh, SRATIT TLhR, URITeH e Sad
foramr, wfemom s wryr Mg wiemor |

Observation/Recommendation of  the
Committee

While conducting the oral examination of
Animal Husbandry Department, Haryana, the
Committee raised various issues in respect of
the pendency of post-matric scholarship
applications and rejection as well as sent back
to the applicants students. The departmental
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representatives explained the reason of the
pendency and rejections and sent back in
detail but the Committee was not satisfied
with their replies in this regard. The
Committee directed to submit fresh reply in
this regard. The departmental representatives
ensured to the Committee that fresh reply will
be submitted within 10 days positively.

The Committee also decided that Animal
Husbandry & Dairying Department, Haryana
should also be remain present while
conducting the joint meeting with all the
concerned  departments i.e. Technical
Education, Skill Development and Industrial
Training, Medical Education & Research,
Animal Husbandry & Dairying and Social
Justice, Empowerment Welfare of Scheduled
Castes and Backward Classes and Antyodaya
(SEWA) alongwith Higher Education
Department. So that the matter may be
discussed in detail and the such matter be
resolved accordingly.

The Committee decided to joint oral
examinations of the Energy Department,
Public Health Engineering Department, PW
(B&R) Department, Rural Development
Department and Revenue & Disaster
Management and Consolidation Department
held on 27.01.2025 at 2.30 P.M. at Haryana
Vidhan Sabha Secretariat, Chandigarh.

14.

27.01.2025
g faum
faaTer, TvehTe |

HETedT Tieft Tetor st AT % dea i st
dt et i H gl Iudey sE %
HEa ek HiRgeh T |
Observation/Recommendation  of  the
Committee

During the oral examination of the
Departmental representatives the Committee
raised the issues in respect of the facilities to
be provided to the BPL Colonies constructed
under Mahatma Gandhi Gramin Basti
Yojana. The Departmental representatives
tried to explain each and everything to the
Committee but the Committee was not
satisfied with their reply as the facts of their
replies were contradictory to each other. The
Commissioner & Secretary to Government
Haryana, Rural Development Department
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stated that due to lack of budget such kind of
facilities could not be provided to these
colonies in true spirit as required to these
colonies and they have demanded Rs.100
crore budget for the next Financial Year and
in case if the budget will be given to the Rural
Development Department, the facilities will
be provided accordingly. The representatives
of the department requested to the Committee
to give two months time to submit the fresh
reply. The representatives of departments
stated that the task force will be constituted
under the Chairmanship of all the Deputy
Commissioners and the fresh data will be
collected and after consolidating the same the
same will be placed before the Committee
within two months so that the same may be
examined/discussed in the Committee in its
subsequent meetings. The Committee
acceded the requested and gave time of two
months to collect the data and place it before
the Committee and also asked them to give
priority in providing these facilities to these
colonies which have completed the
construction work of 25% and above. The
Rural Development Department ensured to
the Committee that the colonies will be
bifurcated as per their status and the colonies
which have been completed the work of more
than 25%, priority of providing facility will
be given to them.

The Committee  further asked the
Departments to submit the replies within
stipulated period and also stated that the
Committee will spot visits at the District
Head Quarters as well as at the concerned
colonies in the subsequent meetings.

15.

03.02.2025
g faum e
i, TvEhTe |

The Committee scrutinized the reply received
from the Social Justice, Empowerment, Welfare
of Scheduled Castes Backward Classes and
Antodya Department (SEWA) relating to the
reservation/ representation of Scheduled Castes
and Backward Classes categories as well as
backlog in appointment and promotion of
employees in all the Department/ Boards/
Universities/ Corporations etc. of State of
Haryana. The Committee was not satisfied with
the reply given by the department and decided to
discuss the same during the oral examination.
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16.

10.02.2025

g faue o
i, TIvEhTe |

1. Paper placed before the Committee.

The Committee partly scrutinized the reply
received from the Deputy Director, Sectoral
Cell O/o Director General, MSME, Haryana
regarding facilities providing to the
Scheduled Castes categories for establishing
the industries in the State of Haryana.

17.

17.02.2025

g faue o
giaarer, IuenTg

1. Paper placed before the Committee.

The Committee scrutinized the reply received
through  Memo No. MSME/SC/Info/
2024/3859, dated 03.09.2024 from the
Deputy Director, Sectoral Cell O/o Director
General MSME, Haryana regarding facilities
providing to the Scheduled Castes,
Categories for establishing the industries in
the State of Haryana. The Committee noted
the contents and decided that the said matter
will be taken up in the subsequent meetings.

3. The training of e-NeVA portal was given by
the officers and officials of e-NeVA portal to
the Hon’ble Members of the Committee
present in the said meeting.

4. The Committee decided to hold its own
meeting on 22.02.2025 at 12:00 Noon at
PWD Rest House, Gurugram.

18.

22.02.2025
PWD, Rest House,

Gurugram

The Committee could not transect any agenda due
to want of quorum.

19.

24.02.2025

g foam e
i, TvEhTe |

1. The Committee scrutinized the replies
received through letter N0.10320, dated
13.05.2024 from the Director General, Social
Justice & Empowerment, Welfare of
Scheduled Castes & Backward Classes and
Antyodaya (SEWA) Department, Haryana,
upon the recommendation/observation in
respect of strength & representation to the
Backward Classes category which have been
inserted in 47th Report of the Committee.
The Committee was not satisfied with the
replies and decided to orally examine the
departmental representatives of the said
department in one of its subsequent meetings.

2. The Committee scrutinized the replies

received through Memo No.39-3/2024/15493,
dated 07.08.2024 from the Director General,
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Social Justice & Empowerment, Welfare of
Scheduled Castes & Backward Classes and
Antyodaya (SEWA) Department, Haryana,
Panchkula in respect of district wise details of
repair of the house of BPL families. The
Committee minutely examine the contents of
the reply, The Committee was satisfied with
the reply and decided to drop the matter.

The Committee scrutinized the replies
received thorough letter No. HFA/V/S/2024-
25/451, dated 16.08.2024 from the Director
General, Department of Housing For All,
Haryana, C-15, Awas Bhawan, Sector-6,
Panchkula in respect of detail of the homeless
people of the SC Categories alongwith
utilization/un-utilization of budget and
pending applications. The Committee
minutely examine the contents of the reply
and scheme and stated that such scheme is
very valuable for the poor people and decided
to keep pending at this stage as the same will
be takeup in the subsequent meetings.

Pending matter of Urban Local Bodies
Department regarding vacancies & backlog
available in the direct recruitment and
promotional posts, status of Malin-Bastis,
facilities of scavengers as well as budget
allotted under the component plan of
Scheduled Castes/Backward Classes and
utilization of the same etc. for which reply/
information is still awaited from the said
department was brought to the notice of the
Committee in the meeting held on dated
24.02.2025. The Committee was not satisfied
with the replies and decided to orally
examine the departmental representatives of
the said department in one of its subsequent
meetings.

The Committee partly drafted the 48" Report
for the year 2024-25.

20.

03.03.2025

gEmm  faam e
i, TvehTe |

SCRUTINY OF THE REPLY :-

1.

Letter No1554/HA/PMS, dated 20.02.2025
received from the Animal Husbandry &
Dairying Department sending therewith the
details of sent back applications of Scheduled
Castes and OBC students, as asked by the
Committee in its meeting held on 20.01.2025,
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was placed before the Committee. The
Committee minutely examine the contents of
the reply and decided that being the replies
still awaited from the Skill Development &
Industrial Training Department, such matter
be keep pending and the same will be again
discuss together with the reply of said
department in the subsequent meetings.

Pending matter of the Chief Secretary to
Government, Haryana, Human Resources-Il1
Branch regarding vacancies of backlog of the
Scheduled Castes, Scheduled Tribes and
other Backward Classes Categories in the
Central Higher Education
Institutions/Universities etc. for which reply/
information is still awaited from the said
matter was brought to the notice of the
present Committee in its meeting held on
dated 03.03.2025 and the Committee decided
to keep the pending of such matter as the
same will be takeup in the subsequent
meetings.

Pending matter of 85" amendment of the
Constitution which was not implementing in
true spirit. Upon the recommendation and
observation of the previous committee the
matter was referred to the Advocate General
Haryana and the Chief Secretary to Govt.
Haryana to furnish their replies in respect of
implementation of the said 85" amendment.

Now such pending matter was brought to
the notice of the present Committee in its
meeting held on dated 24.02.2025 and
Committee minutely examine the matter and
observed that such matter is very important
and the same may be take up in the
subsequent meetings by the committee which
will be constituted for the year 2025-26.

Pending matter was brought to the kind
notice of the Committee and the Committee
was of the view that when the effected Ex.
Member is satisfied and don’t want to take
any action against the culprits, then no need
to proceed the matter further, therefore, the
Committee decided to drop the matter.
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The Committee partly drafted the 48th Report
for the year 2024-25.

21.(10.03.2025 8

g faue o
i, TvEhTe |

The Committee finalized the 48" Report for
the year 2024-25.

The Chairperson/Acting Chairpersons of the
Committee confirmed the Proceedings of the
meetings of the Committee.

The Committee held its meetings at place of outside Chandigarh as details

below:-
Sr. No. | Date of Meetings Place of Meetings

1. 27.04.2024 PWD, Rest House, Gurugram
2. 31.05.2024 PWD, Rest House, Gurugram
3. 24.06.2024 Pahalgam
4, 26.06.2024 Srinagar
5. 27.06.2024 Sonmarg
6. 14.12.2024 Haryana Bhawan, New Delhi
7. 04.01.2025 Haryana Bhawan, New Delhi
8. 09.01.2025 Haryana Bhawan, New Delhi
9. 10.01.2025 Goa Legislative Assembly
10. |11.01.2025 Panaji
11. 18.01.2025 Haryana Bhawan, New Delhi
12, 22.02.2025 PWD, Rest House, Gurugram

Report Presented

The Committee presented its Forty Seventh Report for the year 2024-2025

in the House on 18™ March, 2025.

Proceedings

A record of the proceedings of the Committee has been kept in the Haryana

Vidhan Sabha, Secretariat.
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COMMITTEE ON GOVERNMENT ASSURANCES

The Committee on Government Assurances for the year 2024-25 consisting
of nine Members was constituted by the Hon’ble Speaker, Haryana Vidhan Sabha on
29t March, 2024 and the notification in this regard was issued vide notification
No. SHS/Committee/2024-2025/21 dated Chandigarh, 29" March, 2024.

Shri Aftab Ahmed, M.L.A, a member of the Committee, was appointed as
Chairperson of the Committee.

During the period under review the Committee held total 21 meetings out of
which in one meeting there was no quorum.

The name of the Members and number of meetings attended by each of them
are as under:-

Sr. | Name of the Members Number of meetings
No. attended

1 Shri Aftab Ahmed, M.L.A. 15

2 Shri Rajinder Singh Joon, M.L.A. 15

3 Shri Dura Ram, M.L.A. 04

4 | Shri Sita Ram Yadav, M.L.A. 15

5 Shri Devender Singh Babli, M.L.A. 06

6 Shri Amarjeet Dhanda, M.L.A. 04

7 Shri Balbir Singh, M.L.A. 14

8 | Shri Subhash Gangoli, M.L.A. 16

9 Shri Dharampal Gonder, M.L.A. 09
*10 |Sh. Indu Raj, M.L.A. 08

* Sh. Indu Raj, M.L.A. was nominated by the Hon’ble Speaker as Special Invitee
to serve on the Committee w.e.f. 13" June, 2024 for the remaining period of
the year 2024-25.
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Meetings held and Business Transacted

The details, showing the dates of meetings held, the number of Members
present and business transacted in each meeting are explained as under: -

Sr.
No.

Number of
Members
Present

Date of Meetings

Business Transacted

3" April, 2024

(i) Welcome Address.

(ii) Discussion regarding the scope and
functions of the Committee.

101 April, 2024

The Committee scrutinized the assurances
as contained in the 53" Report of the
Committee on Government Assurances of
Haryana Vidhan Sabha.

18" April, 2024

(i) The Committee acceded the request of
Spl Sr. Secretary to ACSMER,
Government  Haryana, Medical
Education & Research Department
made vide Letter No. SSS/
ACSMER/ 2024/ SPL-1, dated
16.04.2024 for the postponement of
oral examination.

(i) The Committee orally examined
the representatives of Housing For
All  Department upon relevant
outstanding assurances as contained
in the 53" Report of the Committee.

24" April, 2024

The Committee scrutinized the replies
received from the Medical Education &
Research Department upon their relevant
outstanding assurances as contained in the
53 Report of the Committee.

26" April, 2024
(Haryana
Bhawan, New
Delhi)

The Committee scrutinized the replies
received from the Development and
Panchayats Department upon their
relevant outstanding assurances as
contained in the 53 Report of the
Committee.
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29" May, 2024

(i) The Committee acceded the request
of Additional Chief Secretary to
Government  Haryana,  Medical
Education & Research Department
made vide D.O. Letter No.
PS/ACSMER/2024, dated
22.05.2024 for the postponement of
oral examination.

(if) The Committee orally examined the
representatives of Transport
Department upon relevant
outstanding assurances as contained
in the 53™ Report of the Committee.

6™ June, 2024

The Committee scrutinized the replies
received from the Rural Development
Department  upon  their  relevant
outstanding assurances as contained in the
53 Report of the Committee.

10" June, 2024

The Committee scrutinized the assurances
of paras from 1 to 20 given by the
concerned Ministers on the floor of the
House during the Session held in
December, 2023.

19" June, 2024

(i) The Committee acceded the request of
Commissioner &  Secretary to
Government Haryana, Development
& Panchayats Department made vide
D.O. Letter No. PS/C&S/2024/7,
dated 19.06.2024 for the
postponement of oral examination.

(i) The Committee scrutinized the
assurances of paras from 21 to 40
given by the concerned Ministers on
the floor of the House during the
Session held in December, 2023.

10.

25" June, 2024

The Committee scrutinized the assurances
of paras from 41 to 60 given by the
concerned Ministers on the floor of the
House during the Session held in
December, 2023.

11.

28™M June, 2024
(Haryana
Bhawan, New
Delhi)

The Committee scrutinized the assurances
of paras from 61 to 80 given by the
concerned Ministers on the floor of the
House during the Session held in
December, 2023.




59

12.

3 July, 2024

The Committee orally examined the
representatives of Medical Education &
Research, Development & Panchayats and
Rural Development Departments upon
relevant outstanding assurances as
contained in the 53 Report of the
Committee.

13.

10™ July, 2024

(i) The Committee acceded the request
of the Director General, Industries &
Commerce Department made vide
Memo No. DIH/C/2024/5377-A
dated 09.07.2024 for the
postponement of oral examination.

(if) The Committee orally examined the
representatives of Mines & Geology
and Sports & Youth Affairs
Departments upon relevant
outstanding assurances as contained
in the 53" Report of the Committee.

14.

17" July, 2024

The Committee scrutinized the assurances
of paras from 81 to 100 given by the
concerned Ministers on the floor of the
House during the Session held in
December, 2023.

15.

24" July, 2024

The Committee scrutinized the assurances
of paras from 101 to 124 given by the
concerned Ministers on the floor of the
House during the Session held in
December, 2023.

16.

30" July, 2024

The Committee scrutinized the assurances
of paras from 1 to 25 given by the
concerned Ministers on the floor of the
House during the Budget Session, 2024.

17.

2" August, 2024
(Haryana
Bhawan, New
Delhi)

The Committee scrutinized the assurances
of paras from 26 to 50 given by the
concerned Ministers on the floor of the
House during the Budget Session, 2024.

18.

7" August, 2024

The Committee orally examined the
representatives of Fisheries and Industries
& Commerce Departments upon relevant
outstanding assurances as contained in the
53 Report of the Committee.
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19.

14" August, 2024

(i)

(i)

The Committee acceded the request
of the Principal Secretary to
Government Haryana, Higher
Education Department made vide
Memo No. 7/10-2024 Co. (2) dated
13.08.2024 for the postponement of
oral examination.

The Committee orally examined the
representatives of Technical
Education Department upon relevant
outstanding assurances as contained
in the 53™ Report of the Committee.

20.

21%t August, 2024

The

Hou

Committee scrutinized the assurances

of paras from 51 to 100 given by the
concerned Ministers on the floor of the

se during the Budget Session, 2024.

After constitution of the fifteenth

Assembly, the new Committee on

Government Assurances consisting of nine Members was nominated by the Hon’ble
Speaker, Haryana Vidhan Sabha for the remaining period of the year 2024-25 on
23 November, 2024 vide notification No. SHS/15" HVS Committees/2024-2025/66
dated, Chandigarh, the 23 November, 2024.

Shri Bharat Bhushan Batra, M.L.A,

appointed as Chairperson of the Committee.

a member of the Committee, was

During the period under review the Committee held total 15 meetings out of
which in one meeting there was no quorum.

The name of the Members and number of meetings attended by each of them
are as under:-

Sr. No. |Name of the Members Number of meetings
attended
1 Shri Bharat Bhushan Batra, M.L.A. 11
2 Mohammed llyas, M.L.A. 07
3 Shri Mool Chand Sharma, M.L.A. 14
4 Shri Laxman Singh Yadav, M.L.A. 06
5 Shri Tejpal Tanwar, M.L.A. 07
6 Smt. Shalley Chaudhary, M.L.A. 10
7 Shri Jagmohan Anand, M.L.A. 08
8 Shri Umed Singh, M.L.A. 08
9 Smt. Manju Chaudhary, M.L.A. 08
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*10 Smt. Bimla Chaudhary, M.L.A. 08
*11 Sh. Indu Raj, M.L.A. 07
*12 Smt. Vinesh, M.L.A. 04

*Smt. Bimla Chaudhary, M.L.A., Sh. Indu Raj, M.L.A. and Smt. Vinesh,
M.L.A. nominated by the Hon’ble Speaker as Special Invitees to serve on the
Committee w.e.f. 171" December, 2024 for the remaining period of the year 2024-25.

Meetings held and Business Transacted

The details, showing the dates of meetings held, the number of Members
present and business transacted in each meeting are explained as under: -

Sr. | Date of Meetings Number of | Business Transacted

No. Members
Present
1. | 4" December, 2024 8 (i) Welcome Address.

(ii) Discussion regarding the scope and
functions of the Committee.

(iii) The Committee orally examined the
representatives of Home and
Irrigation &  Water  Resources
Departments upon relevant
outstanding assurances as contained
in the 53" Report of the Committee.

2. |11 December, 2024 5 The Committee scrutinized the assurances
of paras from 51 to 100 given by the
concerned Ministers on the floor of the
House during the Budget Session, 2024.

3. | 18" December, 2024 9 The Committee orally examined the
representatives of New and Renewable
Energy, Ayush and Urban Local Bodies
Departments upon relevant outstanding
assurances as contained in the 53 Report
of the Committee.

4. | 26" December, 2024 3 (i) The Committee acceded the request
of Principal Secretary to
Government,  Haryana  Labour
Department made vide D.O. Letter
No. PS/PSL-2024/19, dated
24.12.2024 for the postponement of
oral examination.
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(i) The Committee acceded the request
of Commissioner & Secretary to
Government,  Haryana  School
Education Department made vide
D.O. Letter No. PS/IC&S/
2024/140, dated 23.12.2024 for the
postponement of oral examination.

(iii) The Committee scrutinized the
assurances of paras from 101 to 150
given by the concerned Ministers on
the floor of the House during the
Budget Session, 2024.

28" December, 2024
(Haryana  Bhawan,
New Delhi)

The Committee scrutinized the assurances
of paras from 151 to 200 given by the
concerned Ministers on the floor of the
House during the Budget Session, 2024.

2" January, 2025

The Committee orally examined the
representatives  of  Public  Health
Engineering and Town & Country
Planning Departments upon relevant
outstanding assurances as contained in the
53" Report of the Committee

11" January, 2025
(Haryana  Bhawan,
New Delhi)

The Committee scrutinized the assurances
of paras from 201 to 250 given by the
concerned Ministers on the floor of the
House during the Budget Session, 2024.

15" January, 2025

The Committee orally examined the
representatives of Rural Development and
School Education Departments upon
relevant  outstanding assurances as
contained in the 53 Report of the
Committee

22" January, 2025

The Committee orally examined the
representatives of Medical Education &
Research and Public Works (B&R)
Departments upon relevant outstanding
assurances as contained in the 53 Report
of the Committee

10.

29" January, 2025

The Committee orally examined the
representatives of Agriculture & Farmers
Welfare  and Higher Education
Departments upon relevant outstanding
assurances as contained in the 53 Report
of the Committee
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11. | 5™ February, 2025 10 The Committee orally examined the
representatives of Labour, Agriculture &
Farmers Welfare and Horticulture
Departments upon relevant outstanding
assurances as contained in the 53" Report
of the Committee.

12. | 12™ February, 2025 4 The Committee scrutinized the assurances
(Surajkund, of paras from 251 to 291 given by the
Faridabad) concerned Ministers on the floor of the

House during the Budget Session, 2024.

13. | 19" February, 2025 5 The Committee scrutinized the assurances
of paras from 1 to 46 given by the
concerned Ministers on the floor of the
House during the Winter Session
December, 2024.

14. | 7" March, 2025 12 The Committee finalized its 54" Report of
the  Committee on  Government
Assurances for the year 2024-25.

The details of the meetings held at places outside Chandigarh are as under: -

Sr. | Date of Meetings Place of Meetings

No.

1. |26.04.2024 Haryana Bhawan, New Delhi
2. 128.06.2024 Haryana Bhawan, New Delhi
3. 102.08.2024 Haryana Bhawan, New Delhi
4, |28.12.2024 Haryana Bhawan, New Delhi
5. 111.01.2025 Haryana Bhawan, New Delhi
6. |12.02.2025 Surajkund, Faridabad

Report Presented

The Chairperson on behalf of the Committee presented its 541" Report for the
year 2024-25 to the House on 28" March, 2025.

Proceedings

The record of proceedings of meetings of the Committee has been kept in the
Haryana Vidhan Sabha Secretariat.
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COMMITTEE ON SUBORDINATE LEGISLATION

The Committee consisting of 9 Members of the Haryana Vidhan Sabha
(including the Advocate General) was nominated by the Hon’ble Speaker on the
29.03.2024 and was notified vide Notification No. SHS/Committees/2024-25/21,
dated 29.03.2024. (Committee had worked upto dated 12™" September, 2024, as on
such date 14™ Assembly was dissolved).

Shri Laxman Singh Yadav, M.L.A. was appointed as Chairperson of the
Committee by the Hon’ble Speaker.

The Committee held 25 meetings during the period under Review.

The names of Members/Special Invitees and number of meetings attended by
each of them are shown in the following Table:—

Sr. | Name of the Members Number of

No. meetings
Attended

1. | Shri Laxman Singh Yadav, M.L.A. Chairperson 17

2. | Shri Jagbir Singh Malik, M.L.A. Member 17

3. | Shri Abhay Singh Chautala, M.L.A. Member Nil

4. | Shri Jaiveer Singh, M.L.A. Member 17

5. | Shri Ghanshyam Saraf, M.L.A. Member 12

6. | Shri Sandeep Singh, M.L.A. Member Nil

7. | Shri Amit Sihag, M.L.A. Member 08

8. | Shri Indu Raj, M.L.A. Member 12

9. | Advocate General, Haryana. Member Nil

Special Invitee
* Shri Shamsher Singh Gogi, M.L.A. 1

*  Shri Shamsher Singh Gogi, MLA, Special Invitee was nominated of the
Committee vide Notification No. HVS-SLC-1/2024-25/31, dated 13.06.2024.

Resignation tendered by Shri Shamsher Singh Gogi, MLA, Special Invitee of
the Committee vide Notification No .HVS-SLC-1/2024-25/34, dated
19.06.2024
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Meetings held and Business transacted

The date of meetings, the number of Members present and the Business
transacted at each meeting are given below:-

Sr.| Date of Number of Business Transacted
No.| Meeting Members/
Special Invitees
Present
1 2 3 4
1. |02.04.2024 5 Welcome Address.
2. 109.04.2024 4 1. Paper placed before the Committee.
2. Selection of Rules for Scrutiny.
3. |16.04.2024 5 1. Paper placed before the Committee.
2. Selection of Rules for Scrutiny.
3. The Committee scrutinized the reply
received from Director, Haryana State
Seed Certification Agency, Panchkula
relating to  implementation  of
observations/recommendations of the
Committee made in its 51% Report for the
year 2023-24 in respect of the Haryana
State Seed Certification Agency Rules,
1976.
4. The Committee decided to undertake its
study tour programme to the Union
Territory of Leh and Ladakh from
07.06.2024 to 12.06.2024.
4. |23.04.2024 4 1.  The Committee study of the Rights of
Persons with Disabilities (RPwD) Act,
2016.
2. The Committee decided to hold its own
meeting on 04.05.2024 at 1.00 P.M. at
Haryana Bhawan, New Delhi.
5. 130.04.2024 1 No Business was transacted for want of
quorum.
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6. |04.05.2024 Nil No Business was transacted for want of
New Delhi quorum.
7. 107.05.2024 2 No Business was transacted for want of
quorum.
8. 114.05.2024 Nil No Business was transacted for want of
quorum.
9. ]28.05.2024 6 1. The Committee condoles the sad demise of
Shri Rakesh Daultabad, MLA.
2. The Committee scrutinized the Haryana
Rights of Persons with Disabilities
(HRPwD) Rules, 20109.
3. The Committee again decided to undertake
its study tour programme to the Union
Territory of Leh and Ladakh from
06.06.2024 to 12.06.2024.
10. | 06.06.2024 4 The Committee chalked out the study tour
New Delhi programme & framed the questionnaire which
is to be undertaken by the Committee w.e.f.
06.06.2024 to 12.06.2024 to the Union
Territory of Leh and Ladakh.
11. | 08.06.2024 3 The Committee framed the questionnaire
Kargil which is to be discussed with the
g Lt. Governor, Union Territory of Leh and
Ladakh during its tour.
12. |10.06.2024 2 No Business was transacted for want of
Nubra quorum.
Valley
13. |11.06.2024 1 No Business was transacted for want of
Ladakh quorum.
14. | 18.06.2024 7 1.  Papers placed before the Committee.
2. The Committee scrutinized the Haryana
Rights of Persons with Disabilities
(HRPwD) Rules, 2019.
15 |25.06.2024 5 1. The Committee scrutinized the reply

received from the Secretary, HERC
regarding the Haryana Electricity
Regulatory Commission (Officers and
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Employees Conditions of Service)
Regulations, 2022 framed under the
Electricity Act, 2003. The Committee
noted its contents. The Committee has
further desired to orally examine the
departmental representatives in its
meeting held on 09.07.2024 at 2.00 P.M
at Haryana Vidhan Sabha, Chandigarh.

2. The Committee decided to undertake its
study tour programme to the State of
Karnataka  from  07.07.2024 to
12.07.2024.

16

02.07.2024

1. Oral examinations of the Additional Chief
Secretary to Government, Haryana, Town &
Country Planning and Urban Estates
Department regarding the followings:-

(i) Non-Implementation of the
observations/ recommendations made
by the Committee in its 42" Report for
the year 2013-14 regarding the Punjab
Scheduled Roads and Controlled
Areas Restriction of Unregulated
Development Rules, 1965 framed
under the Punjab Scheduled Roads and
Controlled Areas Restriction of
Unregulated Development Act, 1963.

(i) Non-implementation of the
observations/ recommendations made
by the Committee in its 45" Report for
the year 2016-17 in respect of the
Haryana Apartment Ownership Rules,
1987 framed under the Haryana
Apartment Ownership Act, 1983.

(ili)  Non-implementation of the
observations/ recommendations made
by the Committee in its 45" Report for
the year 2016-17 in respect of the
Haryana Development and Regulation
of Urban Areas Rules, 1976 framed
under the Haryana Development and
Regulation of Urban Areas Act, 1975.

2. The Committee decided to oral
examination of the Additional Chief Secretary
to Government, Haryana, Environment,
Forest and Wild Life Department held on




09.07.2024 at 2.00 P.M. at Haryana Vidhan
Sabha, Chandigarh.

17.

09.07.2024

1.

Oral examination of the Additional
Chief Secretary to Government,
Haryana, Environment, Forest and
Wild Life Department regarding non-
implementation of the
observations/recommendations made
by the Committee in its 39™ Report for
the year 2010-2011 in respect of the
Wild Life (Protection) Haryana Rules,
1974 framed under the Wild Life
(Protection) Act, 1972.

Oral examination of the Additional
Chief Secretary to Government,
Haryana, Energy Department on the
reply furnished vide memo No0.3253,
dated 02.11.2023 regarding the
Haryana  Electricity = Regulatory
Commission (Officers and Employees
Conditions of Service) Regulations,
2022 framed under the Indian
Electricity Act, 2003.

The Committee decided to undertake
its study tour to the State of Uttar
Pradesh w.ef. 21.07.2024 to
26.07.2024.

The Committee also decided to
oral examination of the Commissioner
& Secretary to Government, Haryana,
Development & Panchayats
Department regarding non-
implementation of the observations/
recommendations made by the
Committee in its 49" Report for the
year 2021-22 in respect of the Haryana
Rural Development Fund Rules, 1987
framed under the Haryana Rural
Development Fund Act, 1986 held on
16.07.2024 at 2.00 P.M at Haryana
Vidhan Sabha, Chandigarh.

18.

16.07.2024

No Business was transacted for want of
quorum.
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19.

21.07.2024
New Delhi

No Business was transacted for want of
quorum.

20.

23.07.2024

1.

The Committee condoles the sad demise
of Shri Umesh Yadav S/o Shri Om
Prakash Yadav, MLA.

Papers placed before the Committee.

The Committee scrutinized the reply
received from the Deputy Director
(Panchayat), Haryana Rural Development
Fund Administration Board regarding
the Haryana Rural Development Fund
Rules, 1987 framed under the Haryana
Rural Development Fund Act, 1986. The
Committee also decided to orally examine
the above said department on 06.08.2024
at 2.00 P.M. at Haryana Vidhan Sabha,
Chandigarh.

The Committee decided to hold its own
meeting on 03.08.2024 at 02.00 P.M. at
Haryana Bhawan, New Delhi.

The Committee decided to oral
examination of the Additional Chief
Secretary to Government, Haryana,
Agriculture  and  Farmers  Welfare
Department held on 30.07.2024 at 2.00
P.M. at Haryana Vidhan Sabha,
Chandigarh.

21,

30.07.2024

Oral examination of the Additional Chief
Secretary to Government, Haryana,
Agriculture and Farmers Welfare
Department regarding the followings:

0] Non-implementation of  the
observations/  recommendations
made by the Committee in its 47%
Report for the year 2018-19 in
respect of the Punjab Warehouses
Rules, 1958 framed under the
Punjab Warehouses Act, 1957.

(i)  Non-implementation  of  the
observations/  recommendations
made by the Committee in its 49t
Report for the year 2021-22 in
respect of the Haryana State Seed
Certification Agency Rules, 1976.
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(iii)  Non-implementation  of  the
observations/  recommendations
made by the Committee in its 50™
Report for the year 2022-23 in
respect of the Punjab Fruit
Nurseries  Rules,1961  framed
under the Punjab Fruit Nurseries
Act, 1961.

2. The Committee decided to hold its own
meeting on 03.08.2024 at 02.00 P.M. at
Haryana Bhawan, New Delhi.

22.103.08.2024 The Committee scrutinized the reply received
from the Director General, Higher Education
Department, Haryana, Panchkula vide letter
dated 25.04.2024 in respect of the Haryana
Affiliated Colleges (Security of Service)
Rules, 2006 framed under the Haryana
Affiliated Colleges (Security of Service) Act,
1979.
23. 106.08.2024 1. Oral examination of the Commissioner
& Secretary to Government, Haryana,
Development & Panchayats Department
on the reply furnished vide memo no.
HRDF.2024/5580, dated 12.07.2024
regarding the Haryana Rural
Development Fund Rules, 1987 framed
under the Haryana Rural Development
Fund Act, 1986.
2. The Committee decided to oral
examination of the Additional Chief
Secretary to Government, Haryana,
Co-operation  Department held on
13.08.2024 at 2.00 P.M. at Haryana
Vidhan Sabha, Chandigarh.
24. 113.08.2024 No Business was transacted for want of
quorum.
25. 120.08.2024 1. The Committee scrutinized the reply

received from the Registrar, Co-operative
Societies,  Panchkula  vide  dated
12.08.2024 in respect of the Haryana
Co-operative  Societies Rules, 1989
framed under the Haryana
Co-operative Societies Act, 1984.

2. Proceedings confirmed by  the
Chairperson of the Committee.
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After the General Election and on constitution of the 15" Assembly on dated
25.10.2024, the Committee on Subordinate Legislation consisting of 9 Members of
the Haryana Vidhan Sabha (including the Advocate General) was nominated by the
Hon’ble Speaker, for the remaining period of the year 2024-25
on 23 November, 2024 and notified vide Notification No. SHS/15" HVS
Committees/2024-2025/66, dated 23.11.2024.

Smt. Krishna Gahlawat, M.L.A. was appointed as Chairperson of the
Committee by the Hon’ble Speaker.

The Committee held 19 meetings during the period under Review.

The names of Members/Special Invitees and number of meetings attended
by each of them are shown in the following Table:-

Sr. | Name of the Members Number of meetings Attended
No.

1. Smt. Krishna Gahlawat, M.L.A Chairperson 14
2 Shri Ashok Kumar Arora, M.L.A. Member 14
3 Shri Ram Kumar Kashyap, M.L.A. Member 10
4 Shri Naresh Selwal, M.L.A Member 13
5. Smt. Renu Bala, M.L.A. Member 10
6 Shri Nikhil Madan, M.L.A. Member 10
7 Shri Satpal Jamba, M.L.A. Member 11
8 Shri Aditya Surjewala, M.L.A. Member 08
9 Advocate General, Haryana. Member NIL
Special Invitees

* (i) Shri Ghanshyam Saraf, MLA 10
* (ii) Shri Devender Kadyan, MLA 07
** (iii) Shri Raghubir Tewatia, MLA 06

*  Shri Ghanshyam Saraf, MLA and Shri Devender Kadyan, MLA were nominated
as Special Invitees of the Committee vide Notification No .HVS-SLC-1/2024-
25/73, dated 18.12.2024.

** Shri Raghubir Tewatia, MLA was nominated as Special Invitee of the
Committee vide Notification No .HVS-SLC-1/2024-25/1, dated 15.01.2025.
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Meetings held and Business transacted

The date of meetings, the number of Members present and the Business

Sr.
No.

Date of Meeting

Number of
Members/Special
Invitees Present

Business Transacted

2

3

4

03.12.2024

7

After formation of the 15" Assembly,
Welcome Address by the constitute
new Committee.

10.12.2024

1. Paper placed before  the
Committee.

2. Selection of Rules for Scrutiny.

17.12.2024

The Committee scrutinized the
Haryana Aided School (Security of
Service) Rules, 1974 framed under the
Haryana Aided School (Security of
Service) Act, 1971.

24.12.2024

1. The Committee condoles the sad
demise of Ch. Om Prakash
Chautala, former Chief Minister,
Haryana.

2. The Committee decided to hold its
own meeting on 28.12.2024 at
02.30 P.M. at PWD(B&R), Rest
House, Gurugram.

28.12.2024
PWD, Rest
House, Gurugram

1. Paper placed before the
Committee.

2. The Committee study of the
Haryana Housing Board Act, 1971.

3. Selection of Rules for Scrutiny.

31.12.2024

The Committee condoles the sad
demise of Dr. Manmohan Singh,
former Prime Minister of India.

07.01.2025

The Committee scrutinized of the
Housing Board Haryana Disposal of
Property, Betterment Charges,
Eviction, Assessment of Damages and
Manner of Appeal) Rules, 1975 framed
under the Haryana Housing Board
Act, 1971,
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14.01.2024

The Committee partly scrutinized
of the Housing Board Haryana
Disposal of Property, Betterment
Charges, Eviction, Assessment of
Damages and Manner of Appeal)
Rules, 1975 framed under the
Haryana Housing Board Act, 1971.

The Committee decided to hold its
own meeting on 18.01.2025 at
02.00 P.M. at PWD (B&R), Rest
House, Gurugram.

18.01.2025
PWD, Rest
House, Gurugram

The Committee partly scrutinized
of the Housing Board Haryana
(Disposal of Property,
Betterment Charges, Eviction,
Assessment of Damages and
Manner of Appeal) Rules, 1975
framed under the Haryana Housing
Board Act, 1971. The Committee
has found that no suggestion is
required in it, so now instead of the
above Rule, the Committee will
take up some other rules in its next
meetings.

The Committee discussed the
Punjab Scheduled Roads and
Unregulated  Development  of
Controlled Areas Rules, 1965
framed under the Punjab Irregular
Development of Scheduled Roads
and Controlled Areas Act, 1963,
the Haryana Apartment Ownership
Act, 1983 and the Haryana Urban
Areas Development and
Regulation Act, 1976 in respect of
the non-implementation of the
observations/  recommendations
made by the Committee in its 42
and 45" Reports for the years
2013-14 and 2016-17. The
Committee has desired that the
above rules will be discussed with
the departmental representatives in
its meeting to be held on
21.01.2025 at 2.30 P.M in Haryana
Vidhan Sabha.




74

10.

21.01.2025

Oral  examination  of  the
Additional Chief Secretary to
Government, Haryana, Town &
Country Planning and Urban
Estates Department regarding the
followings:

(i) Non-implementation of the
observations/
recommendations made by
the  Committee in its
42" Report for the year
2013-14 in respect of the
Punjab Scheduled Roads and
Controlled Areas Restriction
of Unregulated Development
Rules, 1965 framed under the
Punjab Scheduled Roads and
Controlled Areas Restriction
of Unregulated Development
Act, 1963.

(if) Non-implementation of the
observations/
recommendations made by
the  Committee in its
45" Report for the year
2016-17 in respect of the
Haryana Apartment
Ownership  Rules, 1987
framed under the Haryana
Apartment Ownership Act,
1983.

(iii) Non-implementation of the
observations/
recommendations made by the
Committee in its
45" Report for the year 2016-
17 in respect of the Haryana
Development and Regulation
of Urban Areas Rules, 1976
framed under the Haryana
Development and Regulation
of Urban Areas Act, 1975.

The Committee decided to oral
examination of the Additional
Chief Secretary to Government,
Haryana, Social Justice,
Empowerment, Welfare of
Scheduled Castes and Backward
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Classes & Antyodaya (SEWA)
Department held on 28.01.2025 at
230 P.M. at Haryana Vidhan
Sabha, Chandigarh.

11.

28.01.2025

Oral examination of  the
Additional Chief Secretary to
Government,  Haryana, Social
Justice, Empowerment, Welfare of
Scheduled Castes & Backward
Classes and Antyodaya (SEWA)
Department, Haryana regarding
non-supply of the replies on the
observations/recommendations of
the Committee made in respect
of the Haryana Rights to Persons
with Disabilities (HRPwD) Rules,
2019 framed under the Rights of
Persons with Disabilities (RPwD)
Act, 2016.

The Committee decided to oral
examination of the Principal
Secretary to Government,
Haryana,  School Education
Department held on 04.02.2025 at
2.30 P.M. at Haryana Vidhan
Sabha, Chandigarh.

12.

04.02.2025

10

Oral examination  of the
Principal Secretary to
Government, Haryana, School
Education Department regarding
non-implementation of the
observations/  recommendations
made by the Committee in its 50™
Report for the year 2022-2023 in
respect of the Haryana School
Education Rules, 2003 framed
under the Haryana School
Education Act, 1995.

The Committee decided to oral
examination of the Commissioner
& Secretary to Government,
Haryana, Development &
Panchayats Department held on
11.02.2025 at 230 P.M. at
Haryana Vidhan Sabha,
Chandigarh.
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3. The Committee also decided to
hold its own meeting on
07.02.2025 at 3.00 P.M. at Hotel
Rajhans, Suraj Kund, Faridabad.

13.

07.02.2025
Surajkund,
Faridabad

No Business was transacted for want of
quorum.

14.

11.02.2025

1. Oral examination of  the
Commissioner & Secretary to
Government, Haryana,
Development &  Panchayats
Department regarding the Haryana
Rural Development Fund Rules,
1987 framed under the Haryana
Rural Development Fund Act,
1986.

2. The Committee decided to oral
examination of the Additional
Chief Secretary to Government,
Haryana, Agriculture and Farmers
Welfare Department held on
18.02.2025 at 2.30 P.M. at Haryana
Vidhan Sabha, Chandigarh.

15.

18.02.2025

1. Oral examination of  the
Additional Chief Secretary to
Government, Haryana,
Agriculture and Farmers Welfare
Department regarding the
followings:

(i) Non-implementation of the
observations/
recommendations made by the
Committee in its 50" Report
for the year 2022-23 in respect
of the Punjab Fruit Nurseries
Rules, 1961 framed under the
Punjab Fruit Nurseries Act,
1961.

(if) Non-implementation of the
observations/recommendations
made by the Committee in its
49" Report for the year
2021-22 in respect of the
Haryana State Seed
Certification Agency Rules,
1976.
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2. The Committee decided to hold
its own meeting on 23.02.2025 at
3.00 P.M. at Hotel Rajhans,
Suraj Kund, Faridabad.

16. |23.02.2025 No Business was transacted for want of
Surajkund, quorum.
Faridabad
17.125.02.2025 1. The Committee partly drafted its
52 report for the year 2024-25.
2. The Committee decided to hold its
own meeting on 01.03.2025 at
12.30 P.M. at PWD, Rest House,
Gurugram.
18.101.03.2025 No Business was transacted for want
PWD, Rest of quorum.

House, Gurugram

19.

13.03.2025

1. Paper  placed before the
Committee.

2. The Committee drafted & finalized
the 52" report for the year 2024-
25.

3. Proceedings confirmed by the
Chairperson and Acting
Chairperson of the Committee.
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Meetings at Places other than Chandigarh.

The Committee held its meetings on the following dates and places:-

Sr. | Place Date Sr. | Place Date
No. No.
1. |Haryana Bhawan, New 04.05.2024 | 2. |Haryana Bhawan, |06.06.2024
Delhi New Delhi
3. |Kargil 08.06.2024 | 4. | Nubra Valley 10.06.2024
5. |Ladakh 11.06.2024 |6. |Haryana Bhawan, |21.07.2024
New Delhi
7. |Haryana Bhawan, New 03.08.2024 (8. |PWD, Rest 28.12.2024
Delhi House, Gurugram
9. |PWD, Rest House, 18.01.2025 9. |Surajkund, 07.02.2025
Gurugram Faridabad
10. | Surajkund, 23.02.2025 | 11. |PWD, Rest 01.03.2025
. House, Gurugram
Faridabad

Report Presented

The Committee presented its 52" Report for the year 2024-2025 to the House
on 26% March, 2025.

Proceedings

A record of the proceedings of the Committee has been kept in the
Haryana Vidhan Sabha Secretariat.
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BUSINESS ADVISORY COMMITTEE

)] The Business Advisory Committee was nominated by the Hon’ble Speaker
vide Notification No. HVS-LA/39/2024/57, dated 9" November, 2024.

The Committee held one meeting on 11.11.2024. The name of the Members

of the Committee, Special Invitee and the meeting attended by each Member are given

below:—
Sr. | Name of the Members Number of
No. meeting attended
1. Shri Harvinder Kalyan, Speaker 1
2 Shri Nayab Singh, Chief Minister 1
3. Shri Anil Vij, Energy Minister Nil
4 Shri Mahipal Dhanda, Parliamentary Affairs 1
Minister
5. Shri Krishan Kumar, Social Justice and 1
Empowerment Minister
6. i.  Shri Bhupinder Singh Hooda, MLA Nil
*ii.  Smt. Geeta Bhukkal, MLA 1
7. Shri Arjun Chautala, MLA 1
Special Invitees
1. Dr. Krishan Lal Middha, Deputy Speaker 1
2. Smt. Savitri Jindal, MLA 1
* Smt. Geeta Bhukkal, MLA was nominated as a Member to serve on the
Business Advisory Committee vide Notification No. HVS-LA-39/2024/58,
dated 11" November, 2024 for the meeting to be held on 11.09.2024 in place
of Shri Bhupinder Singh Hooda, MLA.
REPORT PRESENTED
The following report was presented on the date noted against:-
Sr. No. | Subject Matter Date of
Presentation

18.11.2024 and 19.11.2024 i.e.:-

the House through ‘NeV A’ portal;

Recommendation regarding allocation of time
transaction of Government Business for the meeting of the
Haryana Vidhan Sabha held on 13.11.2024, 14.11.2024,

Laying a copy of the Governor’s Address on the Table of

for [ 13.11.2024
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Laying a copy of the Election Commission of India
Notification issued under section 73 of the Representation
of People Act, 1951 on the Table of the House;

Obituary References;
Questions Hour;

Presentation and adoption of First Report of the Business
Advisory Committee;

Motion under Rule-121;

Papers to be laid/re-laid on the table of the House through
‘NeVA’ portal;

General discussion on Governor’s Address;
Legislative Business;

Resumption of General Discussion on Governor’s Address
and Voting on Motion of Thanks;

Presentation, Discussion and Voting on Supplementary
Estimates (1% Instalment) for the year 2024-25;

Motion under Rule—15 regarding Non-stop sitting;

Motion under Rule-16 regarding adjournment of the Sabha
sine-die;

The Haryana Appropriation Bill in respect of
Supplementary Estimates (1% Instalment) for the year
2024-25; and

Any other Business.

(i1) The Business Advisory Committee was nominated by the Hon’ble Speaker
on 2" March, 2025 vide Notification No. HVS-LA/39/2025/5, dated 2" March, 2025.

The Committee held one meeting on 06.03.2025. The name of the Members
of the Committee and the meeting attended by each Member are given below:-

Sr. | Name of the Members Number of
No. meeting attended
1. Shri Harvinder Kalyan, Speaker 1

2 Shri Nayab Singh, Chief Minister 1

3. Shri Anil Vij, Energy Minister 1

4 Shri Mahipal Dhanda, Parliamentary Affairs 1

Minister
5. Shri Krishan Kumar, Social Justice, 1

Empowerment, SCs & BCs Welfare and
Antyodaya (SEWA) Minister
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6. Shri Bhupinder Singh Hooda, MLA 1
7. Smt. Geeta Bhukkal, MLA 1
Special Invitees:

1. Dr. Krishan Lal Middha, Deputy Speaker 1

2. Smt. Savitri Jindal, MLA 1

3. Shri Arjun Chautala, MLA 1
REPORT PRESENTED

The following reports was presented on the date noted against:-

Sr. |Subject Matter Date of
No. Presentation
1. Recommendation regarding allocation of time for|07.03.2025

transaction of Government Business for the meeting of the
Haryana Vidhan Sabha held on 07.03.2025, 10.03.2025,
11.03.2025, 12.03.2025 (1** & 2" Sittings), 13.03.2025,
17.03.2025,  18.03.2025,  19.03.2025,  20.03.2025,
26.03.2025, 27.03.2025 and 28.03.2025 i.e.:-

Laying a copy of the Governor’s Address on the Table of the
House through ‘NeVA’ portal;

Obituary References;

Presentation and adoption of First Report of the Business
Advisory Committee;

Papers to be laid/re-laid on the Table of the House through
‘NeVA’ portal;

Question Hour;

Zero Hour;

General discussion on Governor’s Address.

Resumption of General Discussion on Governor’s Address;

Presentation, Discussion and Voting on Demands for
Supplementary Grants for the year 2024-2025;

Voting on Motion of Thanks on Governor’s Address;
Presentation of Budget Estimates for the year 2025-2026;

General Discussion on Budget Estimates for the year 2025-
2026;

Presentation of Reports of the Assembly Committee;
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Resumption of General Discussion on Budget Estimates for
the year 2025-2026;

The Haryana Appropriation Bill in respect of
Supplementary Estimates (2" Installment) for the year
2024-2025;

Recess to consider the Demands for Grants by
Departmentally Related Standing Committee;

Reply by the Finance Minister on Budget Estimates for the
year 2025-2026 and Voting on Demands for Grants for the
year 2025-2026;

Private Members Business, if any;
Motion under Rule—15 regarding Non-stop sitting;

Motion under Rule-16 regarding adjournment of the Sabha
sine-die;

Motion under Rule-121;

The Haryana Appropriation Bill in respect of Budget
Estimates for the year 2025-2026;

Legislative Business; and

Any other Business.
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RULES COMMITTEE

The Committee consisting of eight Members of the Haryana Vidhan Sabha was
nominated by the Hon’ble Speaker on the 29" March, 2024 and notified in the Gazette
vide Notification No. SHS/Committees/2024-2025/21, dated the 29" March, 2024.

Sr. | Name of the Members

No.

1. | Shri Gian Chand Gupta, Hon’ble Speaker Ex- Officio Chairperson
2. | Shri Bhupinder Singh Hooda, MLA Member

3. | Shri Dushyant Chautala, MLA Member

4. | Smt. Kiran Choudhry, MLA Member

5. | Smt. Geeta Bhukkal, MLA Member

6. | Shri Abhay Singh Chautala, MLA Member

7. | Shri Ghanshyam Dass Arora, MLA Member

8. | Shri Sudhir Kumar Singla, MLA Member

The Committee has not held any meeting during the period under review.

After the General Election and constitution of the 15™ Vidhan Sabha, the
Committee consisting of eight Members of the Haryana Vidhan Sabha was
nominated by the Hon’ble Speaker for the remaining period of the year 2024-2025
on the 23 November, 2024 and notified in the Gazette vide Notification No.
SHS/15M HVS Committees/2024-2025/66, dated the 23 November, 2024: -

Sr. | Name of the Members

No.

1. | Shri Harvinder Kalyan, Hon’ble Speaker Ex- Officio Chairperson
2. | Shri Bhupinder Singh Hooda, MLA Member

3. | Dr. Raghuvir Singh Kadian, MLA Member

4. | Smt. Geeta Bhukkal, MLA Member

5. | Shri Ghanshyam Dass Arora, MLA Member

6. | Smt Savitri Jindal, MLA Member

7. |Smt. Krishna Gahlawat, MLA Member

8. | Shri Arjun Chautala, MLA Member

The Committee has not held any meeting during the period under review.
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REVIEW FOR THE YEAR 2024-25 OF THE
COMMITTEE OF PRIVILEGES

The Committee of Privileges consisting of Ten members was nominated

by the Hon’ble Speaker on 23™ November, 2024 under Rule 286 (1) of the Rules
of Procedure and Conduct of Business in the Haryana Legislative Assembly.
Shri Mool Chand Sharma, M.L.A was nominated as Chairperson of the Committee
by the Hon’ble Speaker.

The Committee of Privileges held 01 Meeting during the period under

review. During this period no report was presented by the Committee.

Names of the Members and number of Meetings attended by each of them

are as follows:-

Sr. | Name of Member Designation Number of
No. meetings
attended
1. | Shri. Mool Chand Sharma, MLA Chairperson 01
2. | Smt. Geeta Bhukkal, MLA Member 01
3. | Shri. Akram Khan, MLA Member 01
4. | Smt. Savitri Jindal, MLA Member 01
5. | Shri Tejpal Tanwar, MLA Member 01
6. | Shri Parmod Kumar Vij, MLA Member 01
7. | Shri Balwan Singh Doulatpuria, MLA Member Nil
8. | Shri Randhir Panihar, MLA Member 01
9. | Shri Yoginder Singh Rana, MLA Member 01
10. | Shri Adiya Devilal, MLA Member 01
MEETING HELD AND BUSINESS TRANSACTED
Sr. | Date of Members Business Transacted
No. | Meeting Present
04.12.2024 9 Welcome address was delivered and scope &
functions of the Committee of Privileges was
discussed.
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29th March, 2024.
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Review of the House Committee

(2024-2025)

The House Committee of Haryana Vidhan Sabha consisting of
Five Members were nominated by the Hon'ble Speaker on dated 29th March, 2024 for
the year 2024-2025 vide notification No. S.H.S/Committee/2024-25/21 dated

Hon'ble Deputy Speaker was Ex-Officio Chairperson of the Committee.

Detail of the Members and number of Meetings attended by them is as under:
(Period 01.04.2024 to 12.09.2024)

Sr. No.

Name Of Member

Meeting
Attended

Shri

Ranbir Gangwa, Hon'ble Deputy Speaker 4
Ex-Officio Chairperson

Shri Harvinder Kalyan, MLA

Shri Aftab Ahmed, MLA

IS EE I B

5
1
Shri Ram Kumar Gautam, MLA 4
Shri Randhir Singh Gollen, MLA 3

MEETING HELD AND BUSINESS TRANSACTED

Details showing the dates of Meeting held, No. of Members present and
business transacted in each meeting are as given below: -

Sr.| Dateof |Number of |Business Transacted
No.| Meeting Member
Present
1. |06.06.2024 04 1. TETTd ATOT 3R |ikfq & gl § 1 o oy o
==t
2. Toumrs wiew stEe & ey | fafi wewt &
ITH ST o for ferme |
2 |28.06.2024 02 Consideration of request received from various
Members regarding allotment of MLASs' Flats and
various works of MLA's Hostel and MLA's Flats
3. | 03.07.2024 05 foremrer wotew # =1t T e st o == |
4. | 18.07.2024 03 Toremres gfeeet o =1t T forehrar st o oI | wefter e
forame femst |
5. | 23.07.2024 03 foremres €ree 0 9t @ faehm sta & aR | wHter
ue o fomst 1
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2. The House Committee for the remaining period of the year 2024-2025
consisting of Five Members were nominated by the Hon'ble Speaker on dated
29th October, 2024 vide notification No. Hostel/HC/1/2024-25/49 dated
30th October, 2024.

Hon'ble Deputy Speaker was Ex-Officio Chairperson of the Committee.
Detail of the Members and number of Meetings attended by them is as under: -
(Remaining Period 30.10.2024 to 31.03.2025)

Sr. No. |Name Of Member Meeting
Attended

1. Dr. Krishan Lal Middha, Hon'ble Deputy Speaker 4

Ex-Officio Chairperson

2. Shri Ghanshyam Dass, MLA 2

3. Shri Bhagwan Dass, MLA 2

4. Smt. Renu Bala, MLA 4

5. Shri Chander Parkash, MLA 2

MEETING HELD AND BUSINESS TRANSACTED

Details showing the dates of Meeting held, No. of Members present and
business transacted in each meeting are as given below: -

Sr. Date of Number of Business Transacted
No. | Meeting Member
Present

1. | 05.11.2024 04 1. TETTd o7 ST A o SR H o1 o Heiyr
o=t

2. faumes wied e & ey # fafw=
I ¥ HTH ST R feram fomet |

2 |03.12.2024 05 forermeren wotem o weier H wH SFguE W foEm
fomrst |

3. [ 31.12.2024 02 (i) Consideration of request received from
various Members regarding allotment of
MLAs' Flats/Motor Garage/Servant
Quiarter.
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(i)

(i)

Consideration of request received from
Sh. Indu Raj Narwal, MLA regarding
refund of penalty amount and Rao Dan
Singh, Ex-MLA regarding penalty
amount to be converted into normal rent.

Consideration of request received
from Smt. Savitri Jindal, MLA and
Mohd. Isrial, MLA for changing Flat with
Mutual consent.

05.02.2025

03

e woiey o7t WIet ST oTTeed o ey |
faf= wewi @ ww SOyl W foEm
foret |
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COMMITTEE ON PETITIONS

The Committee consisting of the Nine Members of Haryana Vidhan Sabha was
nominated by the Hon’ble Speaker vide notification No. HSH/Committees/
2024-25/21 dated 29" March, 2024 & notification No. HSH/15" HVS
Committees/2024-25/66 dated 23 November, 2024 to serve on the Committee on
Petitions of the Haryana Vidhan Sabha for the year 2024-25, under Rule 268 of Rules
of Procedure and Conduct of Business in the Haryana Legislative Assembly.

Sh. Ghanshyam Dass Arora, MLA was appointed as the Chairperson of the
Committee by the Hon’ble Speaker.

The Committee held 38 meetings during the period for the year 2024-25.

The names of the members and number of meetings attended by each of them
are shown in the following table: -

Sr. Name of the Member Number of meetings attended during
No. the said period 29.03.2024 to
20.08.2024
1. |Shri Ghanshyam Dass, MLA 16
2. | Shri Jagbir Singh Malik, MLA 16
3. | Smt. Geeta Bhukkal, MLA 17
4. |Smt. Shakuntla Khatak, MLA 15
5. |Shri Leela Ram, MLA 16
6. |Shri Om Parkash Yadav, MLA 07
7. | Shri Laxman Singh Yadav, MLA 12
8. |Shri Ram Niwas, MLA 08
9. |Shri Sombir Sangwan, MLA 00
Special Invitees
*1. | Shri Anoop Dhanak, MLA 10

*Vide Notification No. HVS/Petition/1/2024-25/29 dated 13th June, 2024. The
Hon’ble Speaker has been pleased to nominate Shri Anoop Dhanak to serve on
the Committee on Petitions as a Special Invitee for the remaining period of the
year 2024-25.
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The names of the members and number of meetings attended by each of them
are shown in the following table: -

Sr. Name of the Member Number of meetings attended
No. during the said period
23.11.24 to 25.02.25

1. | Shri Ghanshyam Dass, MLA 13

2. | Smt. Geeta Bhukkal, MLA 14

3. | Smt. Shakuntla Khatak, MLA 10

4. | Shri Bhagwan Dass, MLA 05

5. | Shri Tejpal Tanwar, MLA 08

6. | Shri Harinder Singh, MLA 11

7. | Shri Manmohan Bhadana, MLA 03

8 | Shri Balram Dangi, MLA 14

9 | Shri Vikas Saharan, MLA 13

Special Invitees

*1. | Shri Jassi Petwar, MLA 06

*2. | Shri Chander Parkash, MLA 08

*Vide Notification No. HVS/Petition/1/2024-25/69 dated 18th December,
2024. The Hon’ble Speaker has been pleased to nominate Shri Jassi Petwar, MLA &
Shri Chander Parkash, MLA to serve on the Committee on Petitions as a Special
Invitee for the remaining period of the year 2024-25.
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REVIEW OF THE COMMITTEE ON PETITIONS
FOR THE YEAR 2024-25

Meetings held & business transacted.

The details showing the dates and meeting held, the number of the Members
Present and business transacted at each meeting are given below:-

Sr. Date of No of Business Transacted
No.| meeting | Member
present

1. 109.04.2024 7 Welcome address/Scope and functions of the
Committee and Consideration of pending petitions/
representations

2. |16.04.2024 5 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

3. |23.04.2024 4 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

4, 130.04.2024 5 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

5. |07.05.2024 3 Consideration of petitions/representations received
by the Committee.

6. |14.05.2024 0 No quorum

7. |28.05.2024 7 Consideration of petitions/representations received
by the Committee.

8. |05.06.2024 6 Consideration of petitions/representations received
by the Committee.

9. |11.06.2024 6 Consideration of petitions/representations received
by the Committee.

10. |18.06.2024 7 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

11. | 25.06.2024 8 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

12. 129.06.2024 2 No quorum

(Delhi)
13. |101.07.2024 7 The Committee orally examined the departmental

representatives with regard to redressed of grievances
as raised in the various petitions by the public.
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14. 109.07.2024 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

15. [17.07.2024 Consideration of petitions/representations received
by the Committee.

16. | 23.07.2024 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

17. 130.07.2024 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

18. |1 06.08.2024 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

19. |110.08.2024 Consideration of various petitions/representations

(Delhi) received by the Committee.

20. |13.08.2024 Consideration of various petitions/representations
received by the Committee.

21. |120.08.2024 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

22.103.12.2024 Welcome address/Scope and functions of the
Committee

23.110.12.2024 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

24.114.12.2024 Consideration of various petitions/representations

(Gurugram) received by the Committee.

25. |117.12.2024 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

26. |24.12.2024 Consideration of various petitions/representations
received by the Committee.

27.101.01.2025 Consideration of various petitions/representations
received by the Committee.

28. 107.01.2025 The Committee orally examined the departmental

representatives with regard to redressed of grievances
as raised in the various petitions by the public.
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29. |14.01.2025 Consideration of various petitions/representations
received by the Committee.

30. {18.01.2025 Consideration of petitions/representations received

(Hisar) by the Committee.

31. |21.01.2025 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various petitions by the public.

32.128.01.2025 Consideration of petitions/representations received
by the Committee.

33. 101.02.2025 No quorum

(Shimla)

34. 104.02.2025 Consideration of petitions/representations received
by the Committee.

35. {08.02.2025 Consideration of petitions/representations received

(New Delhi) by the Committee.

36. {11.02.2025 The Committee orally examined the departmental
representatives with regard to redressed of grievances
as raised in the various Petitions by the public.

37. 118.02.2025 Consideration of petitions/representations received
by the Committee.

38. |25.02.2025 The Committee orally examined the departmental

representatives with regard to redressed of grievances
as raised in the various petitions by the public.
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Review for the year 2024-25

The Committee on Local Bodies and Panchayati Raj Institutions for the year
2024-2025 consisting of nine Members was nominated by the Hon’ble Speaker,
Haryana Vidhan Sabha on 29" March, 2024 vide Notification
No. S.H.S./2024-2025/21, dated 29" March, 2024.

Sh. Om Prakash Yadav, MLA was appointed as Chairperson of the Committee
by the Hon’ble Speaker.

The name of Members of the Committee and number of meetings attended by
each of them out of the total number of 23 meetings held during the period under
review i.e., for the year 2024-2025 till October, 2024 are given below:—

Sr. | Name of the Member Number of Meetings
No. Attended

1. Shri Om Prakash Yadav, M.L.A. Chairperson 07
2 Shri Ghanshyam Saraf, M.L.A. Member 10
3 Shri Jagdish Nayar, M.L.A. Member 00
4 Shri Bishan Lal Saini, M.L.A. Member 19
5. Shri Ram Kumar Gautam, M.L.A. Member 18
6 Shri Neeraj Sharma, M.L.A. Member 05
7 Shri Surender Panwar, M.L.A. Member 04
8 Shri Ram Karan, M.L.A. Member 10
9 Shri Rakesh Daultabad, M.L.A. Member 00
10. | **Shri Ramniwas, M.L.A. Member 08
11. | **Shri Mohan Lal Badoli, M.L.A. Spl. Invitee 00

*Shri Ramniwas, M.L.A., was nominated as Member of the Committee
w.e.f. 06" June, 2024 for the remaining period of the year 2024-25 vide Notification
No. HVS/LB&PRIC-1/2024-2025/27 dated 06" June, 2024.

**Shri Mohan Lal Badoli, M.L.A., was nhominated as Special Invitee of the
Committee w.e.f. 08" July, 2024 for the remaining period of the year 2024-25 vide
Notification No. HVS/LB&PRIC-1/2024-2025/36, dated 08" July, 2024.



94

Reports Examined

The Committee scrutinized the Annual Audit Report on Municipal
Corporation, Gurugram for the year 2019-20, Audited by the Director, Local Audit
Department, Haryana, Annual Audit Report on Municipal Corporation, Manesar for
the year 2020-21, Audited by the Director, Local Audit Department, Haryana, Annual
Audit Report on Municipal Corporation, Faridabad for the year 2019-20 related to
19" report Part-1-of the Committee for the year 2023-24 and Annual Audit Report of
the Local Audit Department, Haryana on the Accounts of Local Bodies (ULBs) and
Panchayati Raj Institutions (PRIs) for the year 2016-17, Audited by the Director,
Local (Audit) Department, Haryana.

The Committee examined the Annual Audit Report on Municipal Corporation,
Gurugram for the year 2019-20, Audited by the Director, Local Audit Department,
Haryana, Annual Audit Report on Municipal Corporation, Manesar for the year
2020-21, Audited by the Director, Local Audit Department, Haryana, Annual Audit
Report on Municipal Corporation, Faridabad for the year 2019-20 related to
19" report Part-1-of the Committee for the year 2023-24 and Annual Audit Report of
the Local Audit Department, Haryana on the Accounts of Local Bodies (ULBs) and
Panchayati Raj Institutions (PRIs) for the year 2016-17, Audited by the Director,
Local (Audit) Department, Haryana.

Meetings held and Business Transacted

The details showing the dates of meetings held, the number of Members
present and the business transacted at each meeting are given in the following table: -

Sr. |Date of Number of Business Transacted
No. | Meetings Members/
Special
invitee
Present
1. {08.04.2024 05 Welcome Address and general discussion

regarding Local Bodies and Panchayati Raj
Institutions general functioning of the Committee
and following selected reports for the year
2024-25.

2. [15.04.2024 04 Discussion with the Commissioner & Secretary to
Government, Haryana, Urban Local Bodies
Department of the Committee regarding general
functioning and following selected reports: -

(i) Annotated replies to the paras related to the
Urban Local Bodies Department of the
Annual Audit Report of the Local Audit
Department, Haryana on the Accounts of
Urban Local Bodies & Panchayati Raj
Institutions for the year 2016-17 and
2017-18), audited by the Director Local
(Audit) Haryana;
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(i) Annual Audit Report of the Local Audit
Department, Haryana on the Accounts of
Urban Local Bodies (ULBs)& Panchayati
Raj Institutions (PRIs) for the year 2015-16.;

(iii) Comptroller and Audit General of India
performance  Audit of Efficacy of
Implementation of 74"  Constitutional
Amendment Act, audited by the Principal
Accountant General (Audit) Haryana.

(iv) Regarding supply of replies to pending paras
to19" Report of the Committee on Local
Bodies & Panchayati Raj Institutions,
Haryana Vidhan Sabha for the year 2023-24.

Discussion with the Commissioner & Secretary to
Government, Haryana, Development &
Panchayats Department of the Committee
regarding general functioning and following
selected reports: -

(i) Annotated replies to the paras related to the
Development & Panchayats Department of
the Annual Audit Report of the Local Audit
Department, Haryana on the Accounts of
Urban Local Bodies (ULBs)& Panchayati
Raj Institutions (PRIs) for the year 2016-17
and 2017-18), audited by the Director Local
(Audit) Haryana;

(i) Regarding supply of replies to pending paras
to19" Report of the Committee on Local
Bodies & Panchayati Raj Institutions,
Haryana Vidhan Sabha for the year 2023-24.

22.04.2024

05

The Committee scrutinized the replies to the
paras related to the Urban Local Bodies
Department of Annual Audit Report on the
Account of Municipal Corporation, Gurugram for
the year 2019-20, audited by the Director Local
(Audit) Haryana.

29.04.2024

05

Oral examination of the Commissioner &
Secretary to Government, Haryana Urban Local
Bodies Department, Haryana in respect of replies
to the annotated paras related to the Urban Local
Bodies Department of Annual Audit Report on
the Account of Municipal Corporation, Gurugram
for the year 2019-20), audited by the Director
Local (Audit), Haryana.

03.05.2024
Gurugram

02

For want of quorum, no business could be
transacted.
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06.05.2024

02

For want of quorum, no business could be
transacted.

17.05.2024
New Delhi

01

For want of quorum, no business could be
transacted.

03.06.2024

04

Condolence Regulation, no business could be
transacted.

10.06.2024

07

The Committee scrutinized the replies to the
paras Development & Panchayats Department of
18" report (Part-111) of the Committee for the year
2022-23, related to Annual Audit Report of the
Local Audit Department, Haryana on the
Accounts of Local Bodies (ULBs) and Panchayati
Raj Institutions (PRIs) for the year 2015-16,
(Part-11 (A) Gram Panchayat (Appendix- I to
R)), audited by the Director, Local (Audit),
Haryana.

10.

19.06.2024
Gurugram

04

The Committee scrutinized the replies to the
paras Development & Panchayats Department of
18" report (Part-111) of the Committee for the year
2022-23, related to Annual Audit Report of the
Local Audit Department, Haryana on the
Accounts of Local Bodies (ULBs) and Panchayati
Raj Institutions (PRIs) for the year 2015-16,
(Part-11 (A) Gram Panchayat (Appendix- |
to R)), audited by the Director, Local (Audit),
Haryana.

11.

21.06.2024
Gangtok

(Sikkim)

03

The Committee discussion with the
Secretary, Sikkim Legislative Assembly at
Gangtok.

12.

22.06.2024
Gangtok

(Sikkim)

03

The Committee scrutinized the replies to the
paras Development & Panchayats Department of
18" report (Part-111) of the Committee for the year
2022-23, related to Annual Audit Report of the
Local Audit Department, Haryana on the
Accounts of Local Bodies (ULBs) and Panchayati
Raj Institutions (PRIs) for the year 2015-16,
(Part-11 (A) Gram Panchayat (Appendix- |
to R)), audited by the Director, Local (Audit),
Haryana.

13.

24.06.2024
Darjeeling
(West
Bengal)

02

For want of quorum, no business could be
transacted.
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14.

26.06.2024
Gurugram

02

For want of quorum, no business could be
transacted.

15.

01.07.2024

03

The Committee scrutinized the replies to the
paras Development & Panchayats Department of
18" report (Part-111) of the Committee for the year
2022-23, related to Annual Audit Report of the
Local Audit Department, Haryana on the
Accounts of Local Bodies (ULBs) and Panchayati
Raj Institutions (PRIs) for the year 2015-16,
(Part-11 (A) Gram Panchayat (Appendix- |
to R)), audited by the Director, Local (Audit),
Haryana.

16.

08.07.2024

03

The Committee scrutinized the replies to the
paras Development & Panchayats Department of
18" report (Part-111) of the Committee for the year
2022-23, related to Annual Audit Report of the
Local Audit Department, Haryana on the
Accounts of Local Bodies (ULBs) and Panchayati
Raj Institutions (PRIs) for the year 2015-16,
(Part-11 (A) Gram Panchayat (Appendix- |
to R)), audited by the Director, Local (Audit),
Haryana.

17.

12.07.2024
New Delhi

02

For want of quorum, no business could be
transacted.

18.

15.07.2024

04

The Committee scrutinized the replies to the
paras Development & Panchayats Department of
18" report (Part-111) of the Committee for the year
2022-23, related to Annual Audit Report of the
Local Audit Department, Haryana on the
Accounts of Local Bodies (ULBs) and Panchayati
Raj Institutions (PRIs) for the year 2015-16,
(Part-11 (A) Gram Panchayat (Appendix- |
to R)), audited by the Director, Local (Audit),
Haryana.

19.

22.07.2024

04

Condolence Regulation, no business could be
transacted.

20.

29.07.2024

02

For want of quorum, no business could be
transacted.

21,

05.08.2024

05

Oral examination of the Commissioner &
Secretary to Government, Haryana Urban Local
Bodies Department, Haryana in respect of replies
to the pending paras related to 19" Report
(Part-1) of the Committee for the year 2023-24,
Annual Audit Report on the Account of
Municipal Corporations Faridabad for the year
2019-20), audited by the Director Local (Audit)
Haryana.
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22.112.08.2024 06 Postponement of oral Examination on request
Memo No. DULB/BA-1/2024/2329 dated
12.08.2024 of the Commissioner & Secretary to
Government, Haryana  Development &
Panchayats Department, Haryana and the
Committee scrutinized the replies received to the
paras related to the Urban Local Bodies
Department, Haryana from Annual Audit Report
on the Account of Municipal Corporation,
Sonipat for the year 2020-21), audited by the
Director Local (Audit), Haryana.

23.120.08.2024 05 The Committee scrutinized the replies to the
paras Development & Panchayats Department of
18" report (Part-1V) of the Committee for the year
2022-23 related to Annual Audit Report of the
Local Audit Department, Haryana on the
Accounts of Local Bodies (ULBs) and Panchayati
Raj Institutions (PRIs) for the year 2015-16,
(Part-11 (B) Panchayat Samiti and Part-11(C)
Zila Parishad), audited by the Director, Local
(Audit), Haryana.

After the General Election and on constitution of the fifteenth Assembly on
dated 05™ October, 2024, a motion was passed by the Haryana Vidhan Sabha in its
sitting held on 13" November, 2024 authorizing the Hon’ble Speaker to constitute the
Committee on Local Bodies and Panchayati Raj Institutions for the remaining period
of the year 2024-2025 by nominating the Members and appointing the Chairperson of
the Committee.

The Committee on Local Bodies and Panchayati Raj Institutions for the
remaining period of the year 2024-25 consisting of nine Members was nominated by
the Hon’ble Speaker, Haryana Vidhan Sabha on 23 November, 2024 vide
Notification No. S.H.S./15" HVS Committee/2024-2025/66, dated 23 November,
2024.

Dr. Krishan Lal Middha, Deputy Speaker was appointed as Chairperson of the
Committee by the Hon’ble Speaker.

The name of Members of the Committee and number of meetings attended by
each of them out of the total number of 19 meetings held during the remaining period
under review i.e., for the year 2024-2025 till 10.03.25 are given below: -

Sr. | Name of Member Number of Meetings

No. Attended

1 Dr. Krishan Lal Middha, Deputy Speaker | Chairperson 13
2 Shri Ghanshyam Saraf, M.L.A. Member 07
3. Shri Devender Chaturbhuj Attri, M.L.A. | Member 08
4 Shri Jagmohan Anand, M.L.A. Member 09
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5. Shri Mukesh Sharma, M.L.A. Member 06
6. Shri Randhir Panihar, M.L.A. Member 12
7. Shri Gokul Setia, M.L.A. Member 05
8. Mohammad Israil, M.L.A. Member 17
9. Aditya Devilal, M.L.A. Member 09
10. | **Shri Bharat Singh Beniwal, M.L.A. Spl. Invitee 03
11. | **Shri Balwan Singh Daulatpuria, M.L.A. | Spl. Invitee 04
12, | **Smt. Shakuntla Khatak, M.L.A. Spl. Invitee 06

*Shri Bharat Singh Beniwal, M.L.A., Shri Balwan Singh Daulatpuria,
M.L.A. and Smt. Shakuntla Khatak, M.L.A. were nominated by the Hon’ble Speaker
as Special Invitees to serve on the Committee w.e.f. 171" December, 2024 for the
remaining period of the year 2024-25, vide Notification No. HVS/LB&PRIC/1/2024-
25/70, dated 23" November, 2024.

Reports Examined

The Committee examined/scrutinized the Annual Audit Reports
on Municipal Corporation, Gurugram for the year 2019-20 and Municipal
Corporation, Manesar for the year 2020-21, Audited by the Director, Local Audit
Department, Haryana, Annual Audit Reports on Municipal Corporation, Gurugram
for the year 2019-20, 19" report Part-1-of the Committee for the year 2023-24 related
to Municipal Corporation Faridabad for the year 2019-20, Annual Audit Report on
the accounts of Local Bodies Department for the year 2016-17, Audited by the
Director, Local (Audit) Department, Haryana, and Municipal Corporation, Manesar
for the year 2020-21, Audited by the Director, Local Audit Department, Haryana and
18" report Part-111- of the Committee for the year 2022-23 related to Development &
Panchayats Department of the Annual Audit Report of the Local Audit Department,
Haryana on the Accounts of Local Bodies (ULBs) and Panchayati Raj Institutions
(PRIs) for the year 2015-16, (Part-11 (A) Gram Panchayat (Appendix-I to R), audited
by the Director, Local (Audit), Haryana and 19" Report of the Committee on Local
Bodies & Panchayati Raj Institutions, Haryana Vidhan Sabha for the year 2023-24.

Annual Audit Reports on Municipal Corporation, Gurugram for the year
2019-20, 19™ report Part-1-of the Committee for the year 2023-24 related to Municipal
Corporation, Faridabad for the year 2019-20, Annual Audit Report on the accounts of
Local Bodies department for the year 2016-17, Audited by the Director, Local (Audit)
Department, Haryana, and Municipal Corporation, Manesar for the year 2020-21,
Audited by the Director, Local Audit Department, Haryana and 18" report Part-111-
of the Committee for the year 2022-23 related to Development & Panchayats
Department of the Annual Audit Report of the Local Audit Department, Haryana on
the Accounts of Local Bodies (ULBs) and Panchayati Raj Institutions (PRIs) for the
year 2015-16, (Part-11 (A) Gram Panchayat (Appendix-1 to R), audited by the Director,
Local (Audit), Haryana and 19" Report of the Committee on Local Bodies &
Panchayati Raj Institutions, Haryana Vidhan Sabha for the year 2023-24.
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Meetings held and Business Transacted

The details showing the dates of meetings held, the number of Members
present and the business transacted at each meeting are given in the following table: -

Sr. | Date of Number of | Business Transacted
No. | Meetings | Members/
Special
invitee
Present

1. [04.12.2024 09 Welcome Address and general discussion
regarding Local Bodies and Panchayati Raj
Institutions remaining period for the year 2024-
25, general functioning of the Committee and
following selected reports: 1. Municipal
Corporations: - Faridabad, Gurugram, Manesar,
2. Municipal Councils- Bahadurgarh, Bhiwani,
Mandi Dabwali, Fatehabad, Gohana, Jind,
Narwana 3. Municipal Committees: - Hathin,
Uchana, Palwal 4. Zila Parishad: - Hisar, Jind,
Kaithal, Palwal and Sirsa.

2. 109.12.2024 05 The Committee scrutinized the replies to the
paras related to the Urban Local Bodies
Department of Annual Audit Report on the
Account of Municipal Corporation, Manesar for
the year 2020-21, audited by the Director Local
(Audit), Haryana.

3. 116.12.2024 06 Discussion with the Commissioner & Secretary
to Government, Haryana, Urban Local Bodies
Department of the Committee regarding general
functioning of the Committee and following
selected reports: 1. Municipal Corporations: -
Faridabad, Gurugram, Manesar, 2. Municipal
Councils- Bahadurgarh, Bhiwani, Mandi
Dabwali, Fatehabad, Gohana, Jind, Narwana 3.
Municipal Committees: - Hathin, Uchana, Palwal
by the Committee meeting held on 04.12.2024
and

(i) Annotated replies to the paras related to the
Urban Local Bodies Department of the
Annual Audit Report of the Local Audit
Department, Haryana on the Accounts of
Urban Local Bodies (ULBs) & Panchayati
Raj Institutions (PRIs) for the year 2015-16
to 2019-20), audited by the Director Local
(Audit), Haryana;
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(if) Comptroller and Audit General of India
performance  Audit of Efficacy of
Implementation of 74"  Constitutional
Amendment Act, audited by the Principal
Accountant General (Audit), Haryana;

(iii)Regarding supply of replies to pending paras
t019" Report of the Committee on Local
Bodies & Panchayati Raj Institutions,
Haryana Vidhan Sabha for the year 2023-24.

21.12.2024
New Delhi

08

The Committee Condolence Regulation of
Choudhary Omprakash Chautala, Former Chief
Minister of Haryana, no business could be
transacted.

30.12.2024

05

The Committee Condolence Regulation of Dr.
Manmohan Singh, Former Prime Minister of
India and

Discussion  with  the Director General,
Development & Panchayats Department,
Haryana of the Committee regarding general
functioning of the Committee and following
selected reports: 1. Zila Parishad: - Hisar, Jind,
Kaithal, Palwal and Sirsa, by the Committee
meeting held on 04.12.2024 and

(i) Annotated replies to the paras related to the
Urban Local Bodies Department of the
Annual Audit Report of the Local Audit
Department, Haryana on the Accounts of
Urban Local Bodies (ULBs) & Panchayati
Raj Institutions (PRIs) for the year 2015-16
to 2019-20), audited by the Director Local
(Audit), Haryana;

(ii) Regarding supply of replies to pending paras
to19"™ Report of the Committee on Local
Bodies & Panchayati Raj Institutions,
Haryana Vidhan Sabha for the year 2023-24.

04.01.2025
New Delhi

04

The Committee scrutinized the replies to the
paras related to the Urban Local Bodies
Department of Annual Audit Report on the
Account of Municipal Corporations Manesar for
the year 2020-21, audited by the Director Local
(Audit) Haryana and the Committee chalked out
the study tour programme which was to be
undertaken by the Committee w.e.f. 04.01.2025
to 11.01.2025 to the State of Madhya Pradesh.
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06.01.2025

Bhopal
(MP)

03

The Committee discussion with the Sister
Committee/Principal Secretary/Secretary,
Madhya Pradesh Legislative Assembly, Bhopal.

08.01.2025

Indore
(MP)

03

The Committee scrutinized the replies to the
paras related to the Urban Local Bodies
Department of Annual Audit Report on the
Account of Municipal Corporation, Manesar for
the year 2020-21, audited by the Director Local
(Audit), Haryana and Minor changing tour
programme State of Madhaya Pradesh by the
Committee.

09.01.2025
Ujjain
(MP)

02

For want of quorum, no business could be
transacted.

10.

16.01.2025

08

The Committee scrutinized the replies to the
paras related to the Urban Local Bodies
Department of Annual Audit Report on the
Account of Municipal Corporation, Manesar for
the year 2020-21, audited by the Director Local
(Audit), Haryana.

11.

20.01.2025

06

The Committee partly scrutinized the annotated
replies of the Annual Audit Report for the year
2016-17 of Urban Local Bodies Department on
the Accounts of Urban Local Bodies (ULBs) &
Panchayati Raj Institutions (PRIs), audited by the
Director Local (Audit), Haryana.

12.

27.01.2025

05

The Committee partly scrutinized the annotated
replies of the Annual Audit Report for the year
2016-17 of Urban Local Bodies Department on
the Accounts of Urban Local Bodies (ULBs) &
Panchayati Raj Institutions (PRIs), audited by the
Director Local (Audit), Haryana.

13.

03.02.2025

06

Oral examination of the Commissioner &
Secretary to Government, Haryana Urban Local
Bodies Department, Haryana in respect of replies
to the annotated paras related to the Urban Local
Bodies Department of Annual Audit Report on
the Account of Municipal Corporation, Manesar
for the year 2020-21, audited by the Director
Local (Audit), Haryana.

14.

09.02.2025
New Delhi

04

The Committee partly scrutinized the annotated
replies of the Annual Audit Report for the year
2016-17 of Urban Local Bodies Department on
the Accounts of Urban Local Bodies (ULBs) &
Panchayati Raj Institutions (PRIs), audited by the
Director Local (Audit), Haryana.
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The Committee discussion with the Committee
Officer, Goa Legislative Assembly, Panaji.

The Committee partly scrutinized the annotated
replies of the Annual Audit Report for the year
2016-17 of Urban Local Bodies Department on
the Accounts of Urban Local Bodies (ULBs) &
Panchayati Raj Institutions (PRIs), audited by the
Director Local (Audit), Haryana.

For want of quorum, no business could be
transacted.

The Committee partly drafting of the 20" report
of the Committee for the year 2024-25 and the
Committee partly scrutinized the annotated
replies of the Annual Audit Report for the year
2016-17 of Urban Local Bodies Department on
the Accounts of Urban Local Bodies (ULBs) &
Panchayati Raj Institutions (PRIs), audited by the
Director, Local (Audit), Haryana.

15. 111.02.2025 03
Panaji
(Goa)
16. |12.02.2025 03
Ponda
Spice
Garden
(Goa)
17. |124.02.2025 01
18. 103.03.2025 07
19. |110.03.2025 07

The Committee partly drafting and Finalization
of the 20" report of the Committee for the year
2024-25

The Committee held its own meetings at places of outside Chandigarh as

details given below: -

Sr. No. | Dates of meeting Places of meeting
1 03.05.2024 Gurugram
2 17.05.2024 New Delhi
3 19.06.2024 Gurugram
4 21.06.2024 Gangtok (Sikkim)
5 22.06.2024 Gangtok (Sikkim)
6 24.06.2024 Darzaling (West Bangal)
7 26.06.2024 Gurugram
8 12.07.2024 New Delhi
9 21.12.2024 New Delhi
10 |04.01.2025 New Delhi
11 |06.01.2025 Bhopal (Madhya Pradesh)
12 |08.01.2025 Indore (Madhya Pradesh)
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13 |09.01.2025 Ujjain (Madhya Pradesh)

14 |09.02.2025 New Delhi

15 |11.02.2025 Panaji (Goa)

16 |12.02.2025 Ponda Spice Garden (South Goa)

REPORTS PRESENTED

The Committee presented its 20" Report on the account of Annual Audit
Report on Municipal Corporation, Gurugram for the year 2019-20, Annual Audit
Report on Municipal Corporation, Manesar for the year 12/2020 to 03/2021, and
Annual Audit Report of the Local Audit Department, Haryana on the Accounts of
Local Bodies (ULBs) and Panchayati Raj Institutions (PRIs) for the year 2016-17,
Audited by the Director, Local (Audit) Department, Haryana.

PROCEEDINGS

A record of proceedings of the meetings of the Committee has been kept in the
Haryana Vidhan Sabha Secretariat.

*khkhkhkkk
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SUBJECT COMMITTEE ON PUBLIC HEALTH,
IRRIGATION, POWER AND PUBLIC WORKS (BUILDINGS & ROADS)

The Subject Committee on Public Health, Irrigation, Power and Public Works
(Buildings & Roads) for the year 2024-2025 consisting of Chairperson/Members was
nominated by the Hon’ble Speaker, Haryana Vidhan Sabha under Rule 274 (1) of the
Rules of Procedure and Conduct of Business in Haryana Legislative Assembly on
the 29" March, 2024. Shri Deepak Mangla, MLA was appointed as the Chairperson
of the Subject Committee by the Speaker.

The Committee held 17 meetings (at Chandigarh and outside Chandigarh).

The name of Members and number of meetings attended by each of them are
shown in the following table:—

(Period from 01.04.2024 to 12.09.2024)

Sr. Name of Members Numbers of Meetings attended
No.

1. | Shri Deepak Mangla, M.L.A. Chairperson 12
2. |Mohd. llyas, M.L.A. Member 09
3. | Shri Vinod Bhayana, M.L.A. Member 14
4. | Shri Lila Ram, M.L.A. Member 15
5. | Shri Dharam Singh Chhoker, M.L.A. Member 00
6. |Dr. Krishan Lal Middha, M.L.A. Member 09
7. | Shri Praveen Dagar, M.L.A. Member 13
8. |Ch. Mamman Khan, M.L.A. Member 05
9. | Shri Shamsher Singh Gogi, M.L.A. Member 11

Meetings held and Business transacted

The details showing dates of meetings held, the number of members present
and the business transacted in each meeting are given in the following table: —

Sr. Date of Number of Business Transacted
No. | Meetings | Members Present
1 2 3 4
1. 09.04.2024 06 The Joint Secretary, Haryana Vidhan Sabha

welcomed the Chairperson & Members of
the Subject Committee and explained the
scope and functions of the Committee.
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24.04.2024

05

The Committee orally examined the
Additional Chief Secretary to Government,
Haryana, Public Works (Buildings &
Roads) Department in respect of pending
questionnaire of the 11™ report for the
financial year 2023-24.

01.05.2024

03

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11 Report for financial year 2023-24
for improvement in Irrigation & Water
Resources Department.

08.05.2024

05

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11" Report for financial year 2022-23
for improvement in Irrigation & Water
Resources Department.

28.05.2024

05

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11" Report for financial year 2023-24
for improvement in Public Health
Engineering Department.

05.06.2024

05

The Committee orally examined the
Additional Chief Secretary to Government,
Haryana Public Health Engineering
Department in respect of pending
questionnaire of the 11" Report for the
financial year 2023-24.

11.06.2024

07

The Committee postponed the oral
examination of the Additional Chief
Secretary to Government, Haryana, Power
Department and  The  Committee
scrutinized the replies to the pending
questionnaire as contained in its 11" Report
for financial year 2022-23 for improvement
in Power Department.

19.06.2024

06

The Committee orally examined the
Additional Chief Secretary to Government,
Haryana, Energy Department in respect of
pending questionnaire of the 11™ Report for
the financial year 2023-24.

25.06.2024

05

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11" Report for financial year 2023-24
for improvement in Irrigation & Water
Resources Department.




107

03.07.2024

06

The Committee orally examined the
Commissioner & Secretary to Government,
Haryana, Irrigation & Water Resources
Department in respect of pending
questionnaire of the 11" Report for the
financial year 2023-24.

10.

09.07.2024

06

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11 Report for financial year 2023-24
for improvement in Public Health
Engineering Department.

11.

17.07.2024

05

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11" Report for financial year 2023-24
for improvement in Public Works
(Buildings & Roads) Department.

12.

23.07.2024

07

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11" Report for financial year 2023-24
for improvement in Power Department.

13.

30.07.2024

07

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11 Report for financial year 2023-24
for improvement in Public Works
(Buildings & Roads) Department.

14.

06.08.2024

06

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11 Report for financial year 2023-24
for improvement in Irrigation & Water
Resources Department.

15.

13.08.2024

04

The Committee scrutinized the replies to
the pending questionnaire as contained in
its 11" Report for financial year 2023-24
for improvement in Power Department.

16.

20.08.2024

01

The Members and Officer present awaited
till 12.45 PM but there was no quorum.
Hence, no business could be transacted.
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SUBJECT COMMITTEE ON PUBLIC HEALTH,
IRRIGATION, POWER AND PUBLIC WORKS (BUILDINGS & ROADS)

The Subject Committee on Public Health, Irrigation, Power and Public Works
(Buildings & Roads) for the remaining period of the year 2024-2025 consisting of
Chairperson/Members was nominated by the Hon’ble Speaker, Haryana Vidhan
Sabha under Rule 274 (1) of the Rules of Procedure and Conduct of Business in
Haryana Legislative Assembly on the 23 November, 2024. Shri Laxman Singh
Yadav, MLA was appointed as the Chairperson of the Subject Committee by the
Speaker.

The Committee held 16 meetings (at Chandigarh and outside Chandigarh).

The name of Members and number of meetings attended by each of them are
shown in the following table:—

(Period from 23.11.2024 to 31.03.2025)

Sr. | Name of Members Numbers of Meetings attended
No.

1. Shri Laxman Singh Yadav, MLA Chairperson 15
2. Shri Bharat Singh Beniwal, MLA Member 13
3. | Shri Balwan Singh Daulatpuria, MLA Member 11
4. | Shri Mamman Khan, MLA Member 06
5. Shri Shishpal Keharwala, MLA Member 14
6. Shri Kapoor Singh, MLA Member 07
7. Shri Satish Kumar Phagna, MLA Member 12
8. Shri Rajbir Fartiya, MLA Member 02
9. | ShriRajesh Joon, MLA Member 05
10. | *Shri Ashok Kumar Arora, MLA Special Invitee |06
11. | *Shri Ghanshyam Das, MLA Special Invitee |04
12. | *Shri Mukesh Sharma, MLA Special Invitee |02

* Shri Ashok Kumar Arora, MLA, Shri Ghanshyam Das, MLA and Shri
Mukesh Sharma, MLA were nominated as Special Invitees to serve on the
Subject Committee on Public Health, Irrigation, Power and Public Works
(Buildings & Roads) by the Hon’ble Speaker w.e.f. 17.12.2024 vide notification
No. PHIP&PW (B&R) C-1/2024-2025/72, dated 18.12.2024 for the remaining
period of the year 2024-25.
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Meetings held and Business transacted

The details showing dates of meetings held, the number of members present
and the business transacted in each meeting are given in the following table:—

Sr.
No.

Date of
Meetings

Number of
Members
Present

Business Transacted

2

3

4

04.12.2024

08

The Joint Secretary, Haryana Vidhan Sabha
welcomed the Chairperson & Members of the
Subject Committee and explained the scope and
functions of the Committee.

11.12.2024

07

The Committee orally examined the Additional
Chief Secretary to Government, Haryana, Public
Works (Buildings & Roads) Department in
respect Demand No.17 supplementary Estimates
(First Instalment) made by the department for the
year 2024-25.

18.12.2024

07

The Committee orally examined the Additional
Chief Secretary to Government, Haryana, Power
Department in respect of pending questionnaire of
the 11™ Report for the financial year 2023-24.

02.01.2025

08

The Committee orally examined the Additional
Chief Secretary to Government, Haryana, Public
Health Engineering Department in respect of
pending questionnaire of the 11" Report for the
financial year 2023-2024.

07.01.2025

09

The Committee framed the questionnaire for
improvement in various Department.

15.01.2025

06

The Committee orally examined the Additional
Chief Secretary to Government, Haryana,
Irrigation & Water Resources Department in
respect of pending questionnaire of the
11" Report for the financial year 2023-2024.

22.01.2025

07

The Committee scrutinized the replies to the
pending questionnaire as contained in its
11" Report for financial year 2023-24 for
improvement in Public Works (Buildings &
Roads) Department.

27.01.2025
New Delhi

06

The Committee scrutinized the replies to the
pending questionnaire as contained in its
11" Report for financial year 2023-24 for
improvement in Public Health Engineering
Department.
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9. | 29.01.2025 06 The Committee discussed with the Secretary and
Goa other Senior Officers of the Goa Legislative
Assembly on the matters of common interest of
both the States.

10. | 30.01.2025 06 The Committee scrutinized the replies to the
Madgaon pending questionnaire as contained in its
(Goa) 11" Report for financial year 2023-24 for

improvement in Public Works (Buildings &
Roads) Department.

11. | 05.02.2025 03 The Members and Officer present awaited till
01.45 PM but there was no quorum. Hence, no
business could be transacted.

12. | 13.02.2025 04 The Committee scrutinized the replies to the
pending questionnaire as contained in its
11" Report for financial year 2023-24 for
improvement in Public Health Engineering
Department.

13. | 19.02.2025 05 The Committee scrutinized the replies to the
pending questionnaire as contained in its
11" Report for financial year 2023-24 for
improvement in Irrigation & Water Resources

Department.

14. | 22.02.2025 06 The Committee drafting of 12" Report for the
year 2024-2025.

15. | 25.02.2025 03 The Members and Officer present awaited till

03.15 PM but there was no quorum. Hence, no
business could be transacted.

16. | 05.03.2025 06 The Committee finalized of 12" Report for the
year 2024-2025.

The Committee held 33 meetings (at Chandigarh and outside Chandigarh).
Report presented

The Subject Committee presented the 12" Report for the year 2024-2025 to
the House on 26.03.2025.

Proceedings

A record of the proceedings of the Subject Committee has been kept in the
Haryana Vidhan Sabha Secretariat.

*kkhkkhkkkihkhkkikk
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Review of the Year 2024-2025

The Subject Committee on Education, Technical Education, Vocational
Education, Medical Education and Health Services.

The Hon’ble Speaker, Haryana Vidhan Sabha has been pleased to nominate
the following Members to serve on the Subject Committee on Education, Technical
Education, Vocational Education, Medical Education and Health Services for the year
2024-2025 under Rule 279-A of the amended Rules of Procedure and Conduct of
Business in the Haryana Legislative Assembly vide Notification No.SHS/
Committees/2024-2025/21 dated 29" March,2024

Sr. | Name of the Members Number of the meetings
No. attended
1. [Shri Devender Singh Babli, MLA 8

2. | ShriJagdish Nayar, MLA 0

3. | Smt. Naina Singh Chautala, MLA 0

4. | Smt. Nirmal Rani, MLA 18

5. | Shri Laxman Napa, MLA 8

6. |Smt. Renu Bala, MLA 9

7. | Smt. Shalley, MLA 10

8. | Shri Shishpal Singh, MLA 6

9. | Shri Nayan Pal Rawat, MLA 0

Meetings held & business transacted.

The details showing the dates of meetings held the number of Members present
and business transacted at each meeting are given below: -

Sr. Date of No. of Business Transacted
No. | meetings Members
present

1 | 10.04.2024 4 Welcome address/ Discussion on the Scope
and functions of the Committee.

2 | 18.04.2024 3 The Committee scrutinized the replies
received from Education Department.

3 21.4.2024 2 No business transacted due to want of
quorum.
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01.05.24

No business transacted due to want of
quorum.

29.05.24

The Committee  discussed  necessary
suggestion of Education Department.

05.06.2024

The Committee discussed necessary
suggestion of Higher Education Department.

12.06.2024

The Committee examined orally the
Additional Chief Secretary to Government of
Haryana, Higher Education Department and
the Director, Higher Education Department,
Haryana and made observations/

recommendations.

14.06.2024

No business transacted due to want of quorum.

19.06.2024

The Committee scrutinized the replies
received from Education Department.

10

26.06.2024

The Committee examined orally the
Additional Chief Secretary to Government of
Haryana, School Education Department and
the Director, School Education Department,
Haryana and Director, Elementary Education
Department.

11

03.07.2024

The Committee scrutinized the replies
received from Medical Education and
Research Department.

12

10.07.2024

The Committee examined orally the
Additional Chief Secretary to Government of
Haryana, School Education Department and
the Director, School Education Department,
Haryana and Director, Elementary Education
Department.

13

17.07.2024

The Committee examined orally the
Additional Chief Secretary to Government of
Haryana, Medical Education & Research
Department and the Director, Medical
Education & Research Department, Haryana.

14

24.07.2024

The Committee examined orally the
Additional Chief Secretary to Government of
Haryana, Medical Education & Research
Department and the Director, Medical
Education & Research Department, Haryana.
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15 | 26.07.2024 | 1(New Delhi) | No business transacted due to want of quorum.
16 | 30.07.2024 3 The Committee scrutinized the replies
received from School Education Department.
17 | 07.08.2024 2 No business transacted due to want of quorum.
18 | 14.08.2024 0 No business transacted due to want of quorum.
19 | 21.08.2024 2 No business transacted due to want of quorum.
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Review of the year 2024-2025

The Subject Committee on Education, Technical Education, Vocational
Education, Medical Education and Health Services.

The Hon’ble Speaker, Haryana Vidhan Sabha has been pleased to nominate
the following Members to serve on the Subject Committee on Education, Technical
Education, Vocational Education, Medical Education and Health Services for the year
2024-2025 under Rule 279-A of the amended Rules of Procedure and
Conduct of Business in the Haryana Legislative Assembly vide Notification No.SHS
/15" HVS Committees/2024-2025/66 dated 23 November, 2024.

Sr. | Name of the Members Number of the meetings
No. attended
1. Shri Ram Kumar Kashyap, M.L.A. 14

2. | Shri Indu Raj, M.L.A. 10

3. | Shri Dhanesh Adlakha, M.L.A. 01

4. | Shri Harinder Singh, M.L.A. 13

5. | Smt. Shakti Rani Sharma, M.L.A. 09

6. | Shri Devender Hans, M.L.A. 11

7. | Shri. Jassi Petwar, M.L.A. 13

8. | Shri Mandeep Chatha, M.L.A. 03

9. | Shri Devender Kadyan, M.L.A. 10
*10. | Shri Om Prakash Yadav, M.L.A. 4
*11. | Smt. Shalley Chaudhary, M.L.A. 4
*12. | Shri Balram Dangi, M.L.A. 9

*Vide Notification No.HVS/E&H/1/2024-25/74 Dated Chandigarh, the
19th December, 2024. Hon’ble Speaker has been pleased to nominate Shri
Om Prakash Yadav, MLA, Smt. Shalley Chaudhary, MLA and Shri Balram Dangi,
MLA as Special Invitees to serve on the Subject Committee on Education, Technical
Education, Vocational Education, Medical Education and Health Services for the
remaining period of the year 2024-2025.
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Meetings held & business transacted.

The details showing the dates of meetings held the number of Members present
and business transacted at each meeting are given below: -

Sr. Date of No. of Business Transacted
No. | meetings Members
present

1 | 04.12.2024 7 Welcome address/ Discussion on the Scope and
functions of the Committee. Introductory
meeting with the Additional Chief Secretary to
Government, Haryana, Health Services
Department, Additional Chief Secretary to
Government, Haryana, Medical Education and
Research Department, the Director Medical
Education and Research Department, Haryana,
the Director General Health Services the
Director General, Aayush Department in
respect of scope and functions of the
Committee

2 11.12.2024 7 Scrutinized the replies/Recommendations/Obs
ervations of the 9th Report of the Committee
received from Medical Education & Research
Department.

3 | 18.12.2024 6
Scrutinized the replies/Recommendations/Obs
ervations of the 9th Report of the Committee
received from School Education Department.

4 24.12.24 6 Scrutinized the replies/Recommendations/Obs
ervations of the 9th Report of the Committee
received from Medical Education & Research
Department

5 30.12.24 8(Jaipur | The Committee discussed with the Special

Rajasthan) |Secretary of Rajasthan Assembly on common
interest of State.

6 31.12.2024 | 6(Jaisalmer |The Committee discussed pending

Rajasthan) |Recommendations/ Observations of the
Committee regarding Medical Education.
7 1.01.2025 6(INDO | The Committee comparatively discussed the
PAK working of Private Schools and Government
BORDER | School of the State.
Jaisalmer)
8 2.01.2025 | 6(Bikaner) |The Committee held a discussion on historical
Rajasthan) |background, School Education and Health

Services of Rajasthan State. The Committee
also remembered glorious history and brave
soldiers of Rajasthan State.
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15.01.2025

Oral examination of the Additional Chief
Secretary to Government, Haryana, Medical
Education and Research Department, the
Director Medical Education and Research
Department, Haryana in respect of Action
Taken Report on the recommendations/
observations of the 9" Report of the
Committee

10

22.01.2025

i) To discuss about the spot visit/inspection
of Aayush University, Kurukshetra,
Kurukshetra University, Kurukshetra &
meeting with the Additional Chief
Secretary, Government of Haryana, Health
Services Department, the Additional Chief
Secretary, Government of Haryana, Higher
Education Department, the Director,
Higher Education Department, the Deputy
Commissioner, Kurukshetra, the Director
General, Health Services Department, the
Director General, Aayush Department,
Vice-Chancelor, Aayush  University,
Kurukshetra and Chief Medical Officer,
Kurukshetra.

ii) Inspection of Aayush  University,
Kurukshetra by the Committee

iii) Inspection of Kurukshetra University,
Kurukshetra by the Committee

11

29.01.2025

To Scrutinized the replies/Recommendations/
Observations of the 9" Report of the Committee
received from School Education Department.

12

05.02.2025.

Oral examination of the Additional Chief
Secretary to Government, Haryana, School
Education Department, The Director, School
Education Department, Haryana and the
Director, Elementary Education Department in
respect of reply received of Action Taken
Report  on the recommendations/
observations of the 9" Report of the
Committee

13

19.02.2025

To Scrutinized the replies received from School
Education Department.

14

25.02.2025

To scrutinized the replies received from
School Education Department.

15

05.03.2025

To draft and finalization of the Tenth Report of
the Committee
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REVIEW OF THE COMMITTEE ON VIOLATION OF PROTOCOL
NORMS AND CONTEMPTUOUS BEHAVIOR OF
GOVERNMENT OFFICERS WITH MEMBERS OF

HARYANA VIDHAN SABHA

FOR THE YEAR 2024-25

The Committee on Violation of Protocol norms and Contemptuous behavior
of Government Officers with Members of Haryana Vidhan Sabha consisting of Ten
members was nominated by the Hon’ble Speaker on 29" March, 2024 under Rule
204 of the Rules of Procedure and Conduct of Business in the Haryana Legislative
Assembly continued to function during the period under Review. Shri Anil Vij, M.L.A
was nominated as Chairperson of the Committee by the Hon’ble Speaker.

The Committee on Violation of Protocol norms and Contemptuous behavior
of Government Officers with Members of Haryana Vidhan Sabha held total humber
of 01 Meeting during the period under review. During the period no report was
presented by the Committee as Assembly was dissolved on 12.09.2024

Names of the Members and number of Meetings attended by each of them

are as follows:-
Sr. | Name of Member Designation | Number of Meetings
No. Attended
1. | Shri. Anil Vij, MLA Chairperson 01
2. |Smt. Kiran Choudhry, MLA Member Nil
3. | Smt. Kamles Danda, MLA Member 01
4. | Shri Bharat Bhushan Batra, MLA Member Nil
5. | Shri Parmod Kumar Vij, MLA Member Nil
6. |Shri Parveen Dagar, MLA Member 01
7. | Shri Jogi Ram Sihag, MLA Member 01
8. |Shri Shamsher Singh Gogi, MLA Member 01
9. | Shri Subhash Gangoli, MLA Member 01
10. | Shri Nayan Pal Rawat, MLA Member Nil
MEETING HELD AND BUSINESS TRANSACTED
Sr. |Dates of Members Business Transacted
No. |Meeting Present
1. |16.04.2024 6 3 MfeT 7 Ay & w9 faare= favy
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REVIEW OF THE COMMITTEE ON VIOLATION OF PROTOCOL

NORMS AND CONTEMPTUOUS BEHAVIOR OF

GOVERNMENT OFFICERS WITH MEMBERS OF
HARYANA VIDHAN SABHA
FOR THE YEAR 2024-25

The Committee on Violation of Protocol norms and Contemptuous behavior

of Government Officers with Members of Haryana Vidhan Sabha consisting of Ten
members was nominated by the Hon’ble Speaker on 23™@ November, 2025 under Rule
204 of the Rules of Procedure and Conduct of Business in the Haryana Legislative
Assembly continued to function during the period under Review. Shri Vinod Bhayana,
M.L.A was nominated as Chairperson of the Committee by the Hon’ble Speaker.

The Committee on Violation of Protocol norms and Contemptuous behavior

of Government Officers with Members of Haryana Vidhan Sabha held total number
of 06 Meetings during the period under review. During the period no report was
presented by the Committee.

are as follows:-

Names of the Members and number of Meetings attended by each of them

Sr. | Name of Member Designation Number of
No. Meetings
Attended
1. | Shri. Vinod Bhayana, MLA Chairperson 05
2. | Smt. Krishna Gahlawat, MLA Member 04
3. | Shri. Raghubir Tewatia, MLA Member 06
4. | Shri Anil yadav, MLA Member 03
5. | Dr. Krishan Kumar, MLA Member 04
6. | Shri Manmohan Bhadana, MLA Member 02
7. | Shri Mandeep Chatha, MLA Member 01
8. | Shri Vinesh, MLA Member 03
9. | Shri Arjun Chautala, MLA Member 03
10. |Shri Rajesh Joon, MLA Member 02
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MEETING HELD AND BUSINESS TRANSACTED

Sr. |Dates of
No. | Meeting

Members
Present

Business Transacted

1. |03.12.2024

8

Welcome address was delivered and scope &
functions of the Committee on Violation of
Protocol norms and Contemptuous behavior of
Government Officers with Members of Haryana
Vidhan Sabha was discussed.

2. |10.12.2024

The Committee discussed the complaint received
from Shri Devender Hans, MLA (Gulha), against
Shri Rajesh Kalia, SP, Distt. Kaithal.

3. |17.12.2024

No quorum

4. |23.12.2024

No quorum

5. |20.01.2025

The Committee orally examined the Additional
Chiff Secretary to government Haryana, Home
Department regarding non submission of factual
note sought by the Committee in respect of
complaint filed by Shri Devender Hans, MLA
against Shri Rajesh Kalia, IPS, Superintendent of
Police, Kaithal for violation of Protocol Norms.

6. |29.01.2025

The Committee discussed about the Complaint
dated 04.12.2024 filed by Shri Devender Hans,
MLA against Shri Rajesh Kalia, IPS,
Superintendent of Police, Kaithal for violation of
Protocol Norms and after that the complaint was
disposed off.

12184—H.V.S—H.G.P., PKI.
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